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No. WPO-130/2018. 24th November 2018.

The Working Plan Officer, Achencovil for and on behalf of the Governor of Kerala invites separate online e-tenders
of Thiruvananthapuram Forest Division from registered eligible contractors/bidders having a valid and active registration
with Kerala Forest Department in pursuance of G.O. (Ms.) No. 26/2017/F&WLD dated
20-5-2017 for the execution of works noted in the schedule attached below. The tenderer is bound to comply with the
terms and conditions in force, besides the conditions that will be framed by the Government in future in connection with
this tender. Tender documents and tender schedule may be downloaded free of cost from the website
www.etender.kerala.gov.in. All bid/tender documents are to be submitted online only and in the designation online cover(s)/
envelope(s) on the www.etenders.kerala.gov.in website. Bids shall be accepted only through online mode
www.etenders.kerala.gov.in website and tenders submitted manually/through post will not be entertained. Late online bids
will not be accepted.

The quantities mentioned below are approximate and on actual execution the quantity may vary. Online tenders/bids
are be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth = 200. Tenders/bids received
online without the scanned copies of relevant documents, preliminary agreement will not be considered and shall be
summarily rejected. Any further clarification on this tender can be had from NIC/the e-tender Help Desk number available
in the www.etenders.kerala.gov.in and from the office of the Working Plan Officer, Achencovil during working hours. The
details regarding e-payment (Bidder's Bank Account Number where he/she is having core banking facility and e-mail 1D)
should be submitted along with the tender. Tenders without these details will not be accepted. Technical bid and financial
bid shall be submitted in their respective designated online covers.
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The Forest Department will not be responsible for any inconvenience or loss to the bidder while uploading/

downloading the bid.

The successful tenderer should execute an agreement in the prescribed format in a stamp paper worth ~ 200 within

15 days from the date of intimation of acceptance of the tender after furnishing security deposit equal to 10% of the
tender amount or - 5,00,000 whichever is less. If the notified date of tender happens to be a holiday the tender will be
conducted on the very next working day at the same place and time.

SCHEDULE
SH Tender No. and Name of : EMD Cost of tender form
. No. of Grids < J

No. Work with PAC

1  WPO-130/2018—Crid based enumeration of Kulathupuzha 83 (166 Km.) 8300 80
Reserve Forest in Palode and Kulathupuzha Ranges— 3,50,000

2  WPO-131/2018—Grid based enumeration of Palode Reserve 120 (240 Km.) 12,800 1,210
Forest in Palode and Paruthippally Ranges— 5,10,000

3 WPO-132/2018—Grid based enumeration of Yeroor Reserve 100 (200 Km.) 10500 1,000
Forest in Palode and Paruthippally Ranges— 4,20,000

4  WPO-133/2018—Grid based enumeration of Reserve Forest 47 (94 Km.) 4,400 500

in Palode and Paruthippally Ranges (Chooliamala Reserve
Forest, Kummil Reserve Forest, Elambracode Reserve Forest,
Thoonganpara Reserve Forest, Vamanapuram Reserve Forest,
Pachamaa Resarve Forest, Chekkonam Reserve Forest)— 1,75,000

1

2

Gaz.

Sale of tender documents can be downloaded from the websitewww.etenders.kerala.gov.in
Name of Division—Working Plan Office, Achencovil.

Period of completion of work—Till 31st March 2019 from the date of agreement.

Date and time from which the tender will be available in website—12-12-2018, 5 p. m.
Last date and time for receipt of tender—20-12-2018, 5 p. m.

Date and time of opening of tender—26-12-2018, 11 a. m.

Classification of bidder—A, B, C & D Class Forestry works licensed contractors.

Conditions

All provisions in GO. (Ms.) 26/2017 F&WLD dated 20-5-2017, regarding tender system in Kerala Forest Department,
Kerala Forest Act 1961 and Wildlife Protection Act 1972 will be applicable to the tenderer.

Bidders shall remit the tender document fee and the Earnest Money Deposit using online payment
option of e-procurement system only and submitted through the internet online banking of State Bank of India or
through NEFT for other banks. Bidders opting for NEFT facility of online payment are
advised to exercise this option at least 72 hours before the closing date of bid to ensure that
payment towards tender document fees and EMD are credited and a confirmation is reflected in the
e-procurement system. The online NEFT remittance form provided by e-procurement system for making a NEFT
transaction is not a payment confirmation. Kerala Forest Department/NIC/SBI shall not be
responsible for any kind of delay in payment status confirmation.

Bidders are requested to submit scanned copy of the following documents—Registration Certificate duly attested by
Gazetted Officer, preliminary agreement executed in Kerala Stamp Paper worth = 200, duly filled up proforma for
availing e-payment by online. Subsequently the hard copy of attested copy of Registration Certificate,
preliminary agreement in origina and tender document would be submitted offline in a sealed cover superscribing
the name of work and tender number to the office of the Working Plan Officer, Achencovil through speed post/
registered post as prescribed in the time schedule, failing which such tenders will be rejected.
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10.

14.

16.

17.

The bidding authority deserves the right to modify/cancel any/all bids without assigning any reason. The Forest
Department will not be responsible for any error like missing of scheduled data while downloading by the bidder
and non receipt of documents.

Any further clarifications on this tender can be obtained from NIC/the e-tender Helpdesk number available in the
www.etenders.kerala.gov.in website and from this office during the office hours. The details regarding e-payment
(Bidder’s bank account number where he/she is having core banking facility and e-mail ID) should be submitted
along with the tender. Tenders without these details will not be accepted.

The Forest Department will not be responsible for any inconveniences or loss to the bidder while
uploading/downloading the bid.

The tender/bids shall be opened online at the office of the Working Plan Officer, Achencovil in the
presence of bidders/their representatives who wish to attend at the above address. If the tender
opening date happens to be a holiday or non working day due to any other valid reason, the
tender opening process will be done on the next working day at same time and place.

All other existing conditions related to e-tender in Kerala Forest Department and PWD will be
applicable in this e-tender also.

Further details can be had from the office of the Working Plan Officer, Achencovil during office hours.

The tender form shall be used only by the person in whose name it is issued and for the work
specified in the schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement to
be executed, the draft of which can be had for perusal at the Working Plan Office on any working day during
office hours. They are also requested to study the detailed tender conditions attached to the tender document.
No plea of ignorance of the agreement conditions or no complaint regarding the said conditions
received after putting in the tender will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field
conditions and nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be
entertained thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of PAC amount for raising the
plantation or as in the schedule both in figures as well as in words. In the case of the tenderer quoting different
total rate in words and figures also, lower of the same only be considered valid and shall be binding on him/her.
If the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the items quoted is
unworkable due to variance to the lower side to an abnormal level with the Kerala
Forest Department’s estimated rates, the tenderer may be required to furnish satisfactory explanation on the above
respect. In such an event, the Kerala Forest Department has the option to collect a
Special/Extra Security Deposit to the tune of 10% of the quoted amount subject to a maximum of
" 30,000 from the tenderer before issuance of confirmation orders. If the explanation furnished is not found
satisfactory or no explanation is furnished, the Kerala Forest Department has the right to deny the offer of work to
the tenderer even though he/she is the lowest tenderer.

Tender received after the specified date and time or received without the requisite enclosures or tenders not written
up in proper order or form will not be honoured.

All the corrections in the tender form shall be initialed by the tenderer himself.

Part | of the tenders received in due time will be opened by the Working Plan Officer or his deputy at his office at
11 a. m. on 26-12-2018 in the presence of such of the tenderers present on that occasion. If tender does not takes
place on 26-12-2018 due to any reason. it will be conducted on 29-12-2018 at 11 am.

Part 11 tenders (price bid) of the tenderers whose Part | tenders have been accepted only will be opened
subsequently. The time and place of opening of the Part Il tenders will be announced immediately on the
acceptance of the Part | tender.

The tenders received in due time will be opened by the Working Plan Officer or his deputy at his
office at the time specified in the presence of the tenderers present on that occasion.
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The lowest tender will ordinarily be accepted, but the authority competent to accept the tender
reserves to himself the power of accepting or rejecting any tender without assigning any reason therefore.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financial bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation Order
issued by registered letter bearing the address mentioned in the tender. The successful tenderer, within 15 days of
receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form (Appendix 11) on a
proper non-judicial stamp paper (worth = 200) to be supplied by him at his cost. If the contractor fails to execute
the agreement during the period, the tender will be cancelled and the Earnest Money
Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be carried
out at the risk and cost of the tenderer or through any other method (including through the next higher tenderer).
The loss, if any, to the Government consequent to the default, if not paid by the defaulter within a reasonable time
specified by the Working Plan Officer, shall be treated as arrears on public revenue to be recovered from the
defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in such other manner as the Govern-
ment may deem fit. The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 percent of the Total Probable Amount of Contract, limited to a maximum of = 5,00,000. The security deposit will
be released only after the successful completion of the contract work and after producing the Non Liability
Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of work shall at no account be
considered.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the tenders
are finalized.

The contractor has to keep the plantation free from weeds throughout the contract period.
The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

The area shown in the tender schedule is approximate. The actual extent of the contract area may vary as per the
final survey report, which will be binding on the successful tenderer.

Payment will be made to the contractor on specific request and on submission of bill in the prescribed format at
the following stages provided the conditions specified are achieved. Payment will be made through crossed
cheques or e-payment only.

It shall be open to the Working Plan Officer to cancel/reduce the quantity of work to be executed in the attached
schedule based on site conditions in each year and the Working Plan Officer’s decision will be binding on the
successful tenderer. If any additional item/s of work which are not included in the schedule are required to be
carried out inevitably for reasons to be recorded, in the contract area during the course of contract period, the
successful tenderer is bound to execute that work for which payment worked out as per forest schedule rate for
such item will be made at the agreed rate in the contract. The cost of the work will be worked out as per the
prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of
execution other than through contract system if the tender offered by the contractors is not feasible
according to the Department.

All the taxes prevailing at the time of tender is applicable to this tender.

Further details can be available from Working Plan Office, Achencovil, Vazhappara, Kalanjoor P. O. and in

Telephone No. 04734 272121, 8547604098, 9947858968 on working days.
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No. WPO-136/2018. 24th November 2018.

The Working Plan Officer, Achencovil for and on
behalf of the Governor of Kerala invites separate online
e-tenders of Thenmala Forest Division from registered
eligible contractors/bidders having a valid and active
registration with Kerala Forest Department in pursuance of
GO. (Ms) No. 26/2017/F&WLD dated 20-5-2017 for the
execution of works noted below. The tenderer is bound to
comply with the terms and conditions in force, besides
the conditions that will be framed by the Government in
future in connection with this tender. Tender documents
and tender schedule may be downloaded free of cost
from the e-GP website www.etenders.kerala.gov.in. All bid/
tender documents are to be submitted online only and in
the designation online cover(s)/envelope(s) on the
www.etender.kerala.gov.in website. Bids shall be accepted
only through online mode www.etenders.kerala.gov.in
website and tenders submitted manually/through post will
not be entertained. Late online bids will not be accepted.

The quantities mentioned below are approximate and
on actual execution the quantity may vary. Online
tenders/bids are to be accompanied with a preliminary
agreement executed in Kerala Stamp Paper worth = 200.
Tenders/bids received online without the scanned copies
of relevant documents, preliminary agreement will not be
considered and shall be summarily rejected. Any further
clarification on this tender can be had from NIC/the
e-tender Help Desk number available in the
www.etenders.kerala.gov.in and from the office of the
Working Plan Officer, Achencovil during working hours.
The details regarding e-payment (Bidder’s Bank Account
Number where he/she is having core banking facility and
e-mail 1D) should be submitted along with the tender.
Tenders without these details will not be accepted.
Technical bid and financia bid shall be submitted in their
respective designated online covers.

The Forest Department will not be responsible for
any inconvenience or loss to the bidder while uploading/
downloading the bid.

The successful tenderer should execute an agreement
in the prescribed format in a stamp paper worth = 200
within 15 days from the date of intimation of acceptance
of the tender after furnishing security deposit equal to
10% of the tender amount or = 5,00,000 whichever is less.
If the notified date of tender happens to be a holiday the
tender will be conducted on the very next working day at
the same place and time.

Tender No. & Name of Work with PAC—WPO-136/
2018—Grid based Reserve enumeration of Aryankavu
Reserve (79 Grid), Edamon Teak Plantation Reserve
(25 Grid), Kulathupuzha Reserve (63 Grid) of Thenmala
Forest Divison— 7,00,000.
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No. of Grids—167 (335 Km.).
EMD— 17,500.
Cost of tender form— 1,660.

Sale of tender documents can be downloaded from
the websitewww.etenders.kerala.gov.in

Classification of bidder—A, B, C & D Class
Forestry works licensed contractors.

Name of Division—Working Plan Office, Achencovil.

Period of completion of work—Till 31st March 2019
from the date of agreement.

Date from which the tender will be available in
website—12-12-2018, 5 p. m.

Last date and time for receipt of tender—
20-12-2018, 5 p. m.

Date and time of opening of tender—26-12-2018,
11a m.

Conditions

1 All provisions in GO. (Ms.) 26/2017/F&WLD dated
20-5-2017, regarding tender system in Kerala Forest
Department, Kerala Forest Act 1961 and Wildlife
Protection Act 1972 will be applicable to the
tenderer.

2 Bidders shall remit the tender document fee and the
Earnest Money Deposit using online payment
option of e-procurement system only and submitted
through the internet online banking of State Bank
of India or through NEFT for other banks. Bidders
opting for NEFT facility of online payment are
advised to exercise this option atleast 72 hours
before the closing date of bid to ensure that
payment towards tender document fees and EMD
are credited and a confirmation is reflected in the
e-procurement system. The online NEFT remittance
form provided by e-procurement system for making
a NEFT transaction is not a payment confirmation.
Kerala Forest Department/NIC/SBI shall not be
responsible for any kind of delay in payment status
confirmation.

3. Bidders are requested to submit scanned copy of
the following documents—Registration Certificate
duly attested by Gazetted Officer, preliminary
agreement executed in Kerala Stamp Paper
worth = 200, duly filled up proforma for availing
e-payment by Online. Subsequently the hard copy
of attested copy of Registration Certificate,
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10.

preliminary agreement in original and tender
document would be submitted offline in a sealed
cover superscribing the name of work and tender
number to the Office of the Working Plan
Officer, Achencovil through speed post/registered
post as prescribed in the time schedule, failing
which such tenders will be rejected.

The bidding authority deserves the right to modify/
cancel any/all bids without assigning any reason.
The Forest Department will not be responsible for
any error like missing of scheduled data while
downloading by the bidder and non receipt of
documents.

Any further clarifications on this tender can be
obtained from NIC/the e-tender Helpdesk number
available in the www.etenders.kerala.gov.in website
and from this office during the office hours. The
details regarding e-payment (Bidder’'s bank
account number where he/she is having core
banking facility and e-mail ID) should be submitted
aong with the tender. Tenders without these details
will not be accepted.

The Forest Department will not be responsible for
any inconveniences or loss to the bidder while
uploading/downloading the bid.

The tender/bids shall be opened online at the office
of the Working Plan Officer, Achencovil in the
presence of bidders/their representatives who wish
to attend at the above address. If the tender
opening date happens to be a holiday or non
working day due to any other valid reason, the
tender opening process will be done on the next
working day at same time and place.

All other existing conditions related to e-tender in
Kerala Forest Department and PWD will be
applicable in this e-tender also.

Further details can be had from the Office of the
Working Plan Officer, Achencovil during office
hours.

The tender form shall be used only by the person
in whose name it is issued and for the work
specified in the schedule attached to the
tender form.

Before submitting the tender, the tenderer is
expected to study and scrutinize all the conditions
in the agreement to be executed, the draft of which
can be had for perusal at the Working Plan
Office on any working day during office hours.
They are also requested to study the detailed
tender conditions attached to the tender document.
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No plea of ignorance of the agreement conditions
or no complaint regarding the said conditions
received after putting in the tender will be
entertained.

Before submitting the tender the tenderer shall visit
the area of work to study all the field
conditions and nature of work and quote his rate
accordingly. No enhancement in rate due to any
reason will be entertained thereafter.

The tenderer shall quote in the appropriate column
in the tender a firm percentage of PAC amount for
raising the plantation or as in the schedule both in
figures as well as in words. In the case of the
tenderer quoting different total rate in words and
figures aso, lower of the same only be considered
valid and shall be binding on him/her.
If the Kerala Forest Department feels that the total
amount quoted or item wise rate of any of the
items quoted is unworkable due to variance to the
lower side to an abnormal level with the Kerala
Forest Department’s estimated rates, the tenderer
may be required to furnish satisfactory explanation
on the above respect. In such an event, the Kerala
Forest Department has the option to collect a
Specia/Extra Security Deposit to the tune of 10% of
the quoted amount subject to a maximum of
* 30,000 from the tenderer before issuance of
confirmation orders. If the explanation furnished is
not found satisfactory or no explanation is
furnished, the Kerala Forest Department has the
right to deny the offer of work to the tenderer even
though he/she is the lowest tenderer.

Tender received after the specified date and time or
received without the requisite enclosures or tenders
not written up in proper order or form will not be
honoured.

All the corrections in the tender form shall be
initialed by the tenderer himself.

Part | of the tenders received in due time will be
opened by the Working Plan Officer or his deputy
at his office at 11 a. m. on 26-12-2018 in the
presence of such of the tenderers present on that
occasion. If tender does not take place on
26-12-2018 due to any reason, it will be conducted
on 29-12-2018 at 11 a. m.

Part 11 tenders (price bid) of the tenderers whose
Part | tenders have been accepted only will be
opened subsequently. The time and place of
opening of the Part |l tenders will be announced
immediately on the acceptance of the Part | tender.

The tenders received in due time will be opened by
the Working Plan Officer or his deputy at his
office at the time specified in the presence of the

tenderers present on that occasion.
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. The successful

19. The lowest tender will ordinarily be accepted, but

the authority competent to accept the tender
reserves to himself the power of accepting or
rejecting any tender without assigning any reason
therefore.

. No tenderer will be permitted to withdraw his

offer within three months from the date of opening
of the financia bid.

. The tenderer whose tender is accepted will be

informed regarding acceptance of his tender by a
Confirmation Order issued by registered letter
bearing the address mentioned in the tender. The
successful tenderer, within 15 days of receipt of
confirmation of his tender, shall have to execute an
agreement in the prescribed form (Appendix 11) on
a proper non-judicial stamp paper (worth = 200) to
be supplied by him at his cost. If the contractor
fails to execute the agreement during the period, the
tender will be cancelled and the Earnest Money
Deposit submitted by the tenderer shall stand
forfeited to the Kerala Forest Department. The work
will be carried out at the risk and cost of the
tenderer or through any other method (including
through the next higher tenderer). The loss, if any,
to the Government consequent to the default, if not
paid by the defaulter within a reasonable time
specified by the Working Plan Officer, shall be
treated as arrears on public revenue to be recovered
from the defaulter under the provisions of the
Kerala Revenue Recovery Act 1968 and in such
other manner as the Government may deem fit. The
defaulter however will not be entitled for gain,
if any.

tenderer while signing the
agreement shall furnish a security deposit for an
amount equal to 10 per cent of the total Probable
Amount of Contract, limited to a maximum of

" 5,00,000. The security deposit will be released

only after the successful completion of the contract
work and after producing the Non Liability
Certificate from the concerned officers.

. The successful tenderer shall give an undertaking

at the time of execution of agreement that he shall
not sell, mortgage or otherwise alienate the
properties covered by the solvency certificate
during the currency of the contract.
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The post-offers and representations sent, after
receipt of the tender in respect of work shall at no
account be considered.

The Earnest Money Deposit of the unsuccessful
tenderers will be returned as soon as possible after
the tenders are finalized.

The contractor has to keep the plantation free from
weeds throughout the contract period.

The quantities of work shown in the schedule are
approximate and it may vary on actua execution of
work.

The area shown in the tender schedule is
approximate. The actual extent of the contract area
may vary as per the final survey report, which will
be binding on the successful tenderer.

Payment will be made to the contractor on specific
request and on submission of bill in the prescribed
format at the following stages provided the
conditions specified are achieved. Payment will be
made through crossed cheques or e-payment only.

It shall be open to the Working Plan Officer to
cancel/reduce the quantity of work to be executed
in the attached schedule based on site conditions in
each year and the Working Plan Officer’s decision

will be binding on the successful tenderer. If any
additional item/s of work which are not included in
the schedule are required to be carried out
inevitably for reasons to be recorded, in the
contract area during the course of contract period,
the successful tenderer is bound to execute that
work for which payment worked out as per forest
schedule rate for such item will be made at the
agreed rate in the contract. The cost of the work
will be worked out as per the prevailing forest
schedule of rate.

3L Kerala Forest Department reserves the right to
execute the work through any other mode of
execution other than through contract system if the
tender offered by the contractors is not feasible
according to the Department.

32. All the taxes prevailing at the time of tender is
applicable to this tender.

Further details can be available from Working Plan
Office, Achencovil, Vazhappara, Kalanjoor P. O. and in
Telephone No. 04734 272121, 8547604099 on working
days.

Forest Working Plan Office, K. Saua,
Achencovil. Working Plan Officer.

CdHoal awlailanad

B3o21MS aloaio

6)d».af)(18.(rV1.3-4256 /2018.

O]

2018 MQlo6NI@ 9.

08 0adsMAe9)calME] 620l wlalladem@d Ganooqy 60anlaud e GaldEMIClen)aN (allyCm]e:uBes @)

alGla o880 VLRIIM CVWONIMWIBSNA0W &000)BIGIGE MlM)o AGITLEOSITLAIMOTIENSS MBI Do (AIQKODTIDOS Eald

)OO @RELIAIMO HalTGIHIBSNA0W HANGBSITE BACLITVYB:UB  GHUEM2}HE0BS)aN).

(0 " (I ODIW)OS  Gald)o . mloo®Balyo
B3 Mmaud @Psal -
maud @RSEHO3 ®)HW)o )
™ @ ® @ (5)
1 KNC3-4256/2018 ¢®Hom1  eowlemloel VOO  HIB 00 Gal0)A 100 M3 3,300
GaN00qY  GARAUMIHEl  GaldAMMWalI0  oBClWOVIG3
ngg] qluilosas wldamoemo— 1,30,700
2 KNC3-4255/2018 ¢»om]  eowlemlnal VYO & )0 0o Gal )3 100 M3 3,300

@a000qY @(’{g}’)nsammel\ 6al0)nel oBoleIdIas nss]
g‘gcrﬂoem“ mldamoemo—  1,30,700

Gaz. No. 49/2018/DTP (Forest).
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Q) (2 (©)] o) 6)

3 KNC3-4869/2018 ms)aom) )91 eoolemleeal &0lqodecomos 100 M3 3,300
@aDO0QY GIRar mleel 63(3(0&6)(3 a3 01 @0 W1@3
ngsl %;uﬂoecré’ ml3omo6mo—  1,30,700

4 KNC3-4784/2018 26N00a 00 e0leilorl Galmioel @oﬂoogg eg};rﬂmﬂom 100 M3 3,300

@?Jaﬂ%ogjoo aR0lOVIG3 VSS] %\J)U')']OGGBU mldemoemo—
1,30,700
5 KNC6-5530/2018 26M00aj00  HOWVRIOAI GaINIOAl GanIOYR GAYAMM) 499 M2 2,500
(30 [e]e]

al)Qlo S @RQH®IQale] HalYIN@— 98,800

6 KNC6-4785/2018 @60R00ajo0 eodlemileal maoymla O3 HAISSO®J 7 Km. 2,850
QAUONOWBS H)a C00WS @RQBIQalem—  1,12,400

83020 cancoowlom afler— 500 + 12% GST.

a) O IBHOMOMIMBS  $H:0L1001uH—45 Elalavo.

BH000)»H00}0S ®Oo@IBlaI—l oMo @R@IMEBHEIelo.

3deena’ MSENM quoeio— wlaflaem@d ¢ano0qy @anlal, ¢eoaml.

B330210M) Gand0@BB)lo GROENHeO8 Momawla alalo@Bg8)o 33220 Gand0o oMo aleiwio alddalm
M) ®W)o &S] aleMAIEWO AMIEVWIBWOIEWI @RSV BN AIBHs BAB2IMS VI Glee)M @RAITVIM @1V ®1VWOW
19-12-2018 22]0@8 1 2eMIAeE WD 8oanlavlad mlano eIElenM oM. ahdlafla) BAALIOAV)EE 19-12-2018 D 2|t $l6w00)
3 aemlalee @D 80a0 1M aVIle:@1ee) M @oem. a)@lafla) 33010V} &HW ORIEQEW ®ald@d Byeeum Mlumil®
maomlm)8s1ed eIl 69)&HoaM &1 @OMYo dLI1e: 0len)MM M V1alen)o. 3A2RI0MS Gandoomlem aflel asses]
M@BH)MOELL.

3302100V} 03 TVI1B01EH)M @RAUTVOM @IV VWOV 19-12-2018 OIS 3.30-0) a0OIRO)BB H0I0)BHIV)OS
MOaMIRLYEDWIEE @00¢ BallSIFISs @PWIMRHOCICWO SV @ERWINHOVHES;OMAN EBLONTVLOEMO  BAALIDAV)BH00}HSEWI @RAIAG
21)AMEINGSIAMAD  AULEOG:S)HSCWO TLOATIRL O3 BAALIAV)BUWE @O0LOM®IVIBIEe)0. BRI GaNIOAWIHMIajo
Tlo®@aemmas wlaoad (Woadg/atlegaal allegjoadly oMo (e0amlolenss ago@eslene GBUOTVOTIBL® NIOH;IC3
@0000)M AllwoENss®)o @e¢ BaflSldlena @RWIE:0GlWHS EGalCleNss®™o) (aolndle: 2sMISIV)e 2NROWVITIELHENEEE.
@RaNGMAOW BAPLIAV}HW WIH®O0) @ROIDlajjo &SIO® MlEMENIM®IVICIEn)e. BMD BE*LIINITE 9UdRa|SOIVIS88
0@} (AAURCIW)o 0@} TVAVAM0 HOVEMoB)SIO® BFlALO)M@IMSBS a)A6N GRWIBH000 WlallauemM@d and0qy
80an1rucled Mlerlaimaolclene. ¢H08 QMo Ald)aflele HaNMAEAC Ald)afled mMlelalenss  &o0d AyITLNG:U8 oD
¢R0LN & WdEN)o MIOWH 20 WAlen)o. @MI® &oelcaigomlengs ®.agaV.gl. Moee)&wE @D B3GR TV) & wBee)o
NIOWBHAOWNBIHNM@OEN. BBALIAV)BHUWB @0} BlATVo oBOMERIEN0 BHIVEMAUUDITT HAIDM@AIUW] QAUIMMITI HDMIFSO
(a1l Glaime Mlveile MaOE BACLIIEG:WE @OENMEOVIBIEN)0. ABGOMESIRN0 BHOVEMAIMIT 19-12-2018-00 @1V @IVI@3
BRCLNIVHUB MSEHIDTIOYMOT CAM3 GROLNG:8)0S BARITV)BU 27-12-2018-00 @IVT OOAUBIS 3.30-03 MSAMM®OIWVIGEIEe)0.

No. KNC3-4256/2018. 9th November 2018.

Sealed competitive tenders superscripting the name of the works are invited by the undersigned for and on behalf
of the Governor of Kerala from registered eligible contractors for the following works.

g. Tender No. Name of work Qty. EMD

No. with PAC ()

@ @ &) @ ©

1 KNC34256/2018  Gully plugging a Pothenpara area of South Kumaram 100 M3 3300
Peroor FS in Konni Range— 1,30,700

2 KNC3-4255/2018  Gully plugging at Perumaa area of South Kumaram 100 m3 3,300
Peroor FS in Konni Range— 1,30,700

3 KNC3-4869/2018  Gully plugging at Orekkar area of Karippanthode FS 100 m3 3,300

in Naduvathumoozhy Range— 1,30,700
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4 KNC34784/2018  Gully plugging a Perillappara area of Chembala FS in 100 m3 3,300
Mannarappara Range— 1,30,700

5 KNC6-5530/2018 Trench around Chembala FS in Mannarappara 499 Mm? 2500
Range— 98,800

6 KNC6-4785/2018  Coupe Road mtce from Sahyaseema to Vellamthetty of 7 Km, 2850
Mannarappara FS in Mannarappara Range—
" 1,12,400

Cost of tender form— 500 + GST 12%.
Period for completion—45 days.

Last date for receipt of tender—19-12-2018.
Tender Place— Divisional Forest Office, Konni.
Tenderer class— D and above.

Tender or and other conditions can be obtained from the office of the undersigned on application in writing and
on payment of the cost of tender form either in cash or by money order (not refundable) up to 1 p. m. on
19-12-2018. The filled up and sealed tenders will be received at the office of the undersigned up to 3 p. m. on
19-12-2018 and will be opened by the undersigned or an officer authorized by him, on the same day a 3.30 p. m. in the
presence of tenderers or their authorized agents who may be present there. Tender can be submitted to the
undersigned by registered post also, provided it should reach this office within the stipulated time limit. Cost of tender
form will not be reimbursed at any circumstance.

The tender forms are not transferable. The Earnest Money Deposit (EMD) noted against the works should be paid
along with the tenders by D.D/FDR (Cheque will not be acceptable) pledged in favour of the undersigned payable at any
nationalized Bank at Konni. Incomplete tenders or tenders without EMD and preliminary agreement are liable to be
rejected without any notice. All rights reserved with the undersigned to cancel any work mentioned in the notification at
any time without assigning any reason. The undersigned reserves all right to reject any tender without assigning any
reasons thereof. All other conditions prevailing in the Kerala Forest Department, PWD and GST are also applicable on
this tender. If 19-12-2018 is later declared a holiday the tender will take place at the next working day at the same place
and time. If tender does not take place on 19-12-2018 due to any reason, it will be conducted on 27-12-2018 at 3.30 p. m.
at the same place.

(2

MMUB O, af)M. @RYA.-6719/2018. 2018 MQlo6nU@ 22.

608 NaIdgRAse)calmEl ®IeY allalClen)an cRoLle:w #0000S)0 210®) ®13E0)M@IMIV] ®OTIa|0yM8s
CRONI00W EHIGAUAW EH06M(SOB:sBRodIes MlaMjo MG ©2IT@ BAALITV)BU GHUE2)OHOBBIA).

(HD  OSNRAG (anﬂoogg eRoellw)es ailaloo &l 21 @mlooBalyo el eY=Telep)) @RSEHTD
maud  maud GIYaUD GaNO0OI1O3 @)
alel

) @ ® @ () ®) @ (®

CHoa1 aoVlemi

1 1/2018-19 QLD @RUT (AIBNCOIW (AlQIGOMMEBBUILIW] 16 8,400 710+ 3,35,320
)200GaI0)@ 52 2198 A®IDI8 2003 66rIMd &.ag)av.gl.
GARAU3 M@aR06mMaoe @RMENITW (IQIGOBNE:8)0 (12%)

B)o0em)B-anglaflaoqi-2 &l ol

@3l Bald0-meenzom$l-2 &l ol
eI [00-TVBa|8OEl-2 &l ol

B0 B-Ms)aloM$1-3 B3l 2.
B)eoemd wmilodd eeTLg—2 &l @l.
D26 I008) F1-@RsomellmsS-1.5 &l @l
@REVNBEI-2)Slaj00-2 &l ol
B)EMIB-0006 1008115 &l ol

® NP o AN

357



11th Dec. 2018] FOREST DEPARTMENT 2166
™ @ ®) @ () Q) @) ®
2 2/2018-19 VOO0 @RUN] (AIDICOIW (AIQIGTMEBBUBHHIW] 9 4,800 530+ 1,88,620

)200GaI0)@ 52 2198 @IV 003 66rIM &.ag)av.gl.
GERAHB MI@emosmaRoe @RMENITW (IAIGO0NE:8)0 (12%)
1. &)eeM@-aIDHe-1 &l ol
2. @REla MBalo0-&1S8leso-4 &l ol
3. GaloOMMald0-B)Ela|Bald0-4 &l ol
3 3/2018-19 VOO @RUN] (AIDICOIW (aIQIBTMEBBUBHHIW] 17 9,000 750+ 3,56,300
)200GaI0) 52 2198 A@IDI8 003 66rIM &.ag)av.qgl.
GARAHB M@emosmaRoe @RMENITW (~IAIGO0NE:8)0 (12%)
1. epsooieilz)s RDF agelw- 25 &l al.
2. SIS8l3)80 aBOlW-2 &l ol
3. GaloomMBaio0 RDF agdle—15 &) .
4. 2017 @Blaj@aroo RDF  ogdlo—
2 &l ol
5. al00s9sal NWFP agolo-2 &5l ol
6. @52)0)a] ogdle NWFP-2 &) ol
7. oozemoossl NMPB-3 &) ol
8. msyaommyl NMPB ogdlo-2 @il .
4 4/2018-19 LD @RUT (AIBICOIW (AIQIBCMEBBUBHHIWI] 19 1,000 840+ 3,98,200
)200GaI0)d 52 2198 @IV an0E 66LIM &H.ag)av.qgl.
GERAHB M@amosmaRoe @RMENITW (IAIGO0NE:8)0 (12%)
1. 2013 gl ofl. Hyo0em3-1.5 ). 2.
2. 2014 gl ail. Qigao0-15 &l 21
3. a)glajlooqi-slgle)s0-2 &l o
4. @REla Mal00-0sMmR6N3-3 &l ol
5. 1931 gl. ail. @PO}A0qpelo-2 ). ol
6. MS)IOMF-ASAMR6M-3.5 &l .
7. apglajlaoai-audapeci-2 &) al.
8. @REVNBEI-DOMOVN0)a}-2 ). ol
9. HIS81B)Bo-@RYEl2 MBald0- 15 &l ol
5 5/2018-19 VOO @RUD] (AIDGOIW (aI1AIBCIMEERU3HHIW] 2 1,100 320+ 41,920
)200GaI0)@ 52 2198 @IV 003 66LRIM &.ag)a.qgl.
GARAU3 M@aR06Maloe @RMENITW (IQIGOBNE:8)0 (12%)
1. omefisapo @ed. Wl afad. oRclw-
2 &l ol
6 6/2018-19 QLD @RUT (AIBNCOIW (AlQIGOMMEBBUILIW] 5 2,700 530+ 1,04,800
)200GaI0)d 52 2198 AVIcs anwdeeeId =H.ag)av.qgl.
GARaU3 MBaR06Maloe @RMENITW (IQIGOBNE:8)0 (12%)

1. 2000 @RCAPHS @IOCMPHd M)ENoY]
(22.9 af)aj.ag)-3 &l ol

2. 2000 @OGCHOAUY IOCIBaUM ) EENRON Y]
(19.2 af)aj.ag))-1 &) 2.

3. 2000 @RGHDAHY lOGMPaHB 2)GN0NS
(4.96 af)a].ag)-1 &l ol

4. 2000 @RCHNAHY IOGZaHM )RS

(7.3 ag)aj.ag)-1 &l ol
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Wlao!
)200GaI0)@
GERaUD

7 7/2018-19

OO
)200GaI0)@
GIYaUMD

8 8/2018-19

(Wlao!
)200GaI0)@
GERaUMD

9 9/2018-19

@EMI0a 00 HoWlami
61

10 10/2018-19

26130000

1 11/2018-19 Galmioel

12 12/2018—19 GalMmIoel

13 13/2018-19 Galmioel

@RUN (A IDICOIW (A IAIBODMEBBUIHLNIW]
52 2198 AT ~0wdeeLId
MIB2206MARe @RMENITW (IOl 0103 ld:S)o
1. @00m)5)al00-Gal®)0ald0-3 &l ol
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3. @) 2) &6 - AU O] 890 o] 2l @3 -
2.5 &l ol
4. m)GeanEo ) 91-@R 31208100~
3.5 &l ol
5. HOBHO-HI0M)G)0l00-2.5 &l ol
6. oalo)aioeil-@rsail-4 &l al

@RUT (A IDCIW (aIQIBODMEBBUIHLHIWV]
52 2198 Ao anwdeeeId
Ml2206MAR0 @RMEIITW (alQI @13 :8)o
N8 B-9S)UMB-2 &5l o,
anss3)3-@sail-3.5 &l ol

1997 gl. ail. m)eeom¥l-3 &l al.
083 B-m)GNzoM$1-3.5 &l 2.
GQIEB2)0)a]-»002)5)0100-3 &l al.
1978 gl. ail. ®alo)2e1-1-2.5 &l @1
1978 gl. ail. ®alO)2e1-2-3 & 2l
1955 dl. ail. 92@od)al-2 &l 2l

® N O O w2

@RUN] (A IDICOIW (A IAIBODMEBBUIHENIW]
52 2198 AVIc ~0wdee LI
MI@2206MARe @RMENITW (IOl 0103 l:S)o
1. @m@ﬁoo—moueﬂcrﬂoo% &l .
2. ®QIBa[00-DEMIa[00-2 &l ol
3. QIOlES6ITIRN-3H0800 oBAlW-

4 &) ol

@RUT (AIDICOOW (aIQIBTMEBBUEHIW]

52 2198 A6 anWdee LRI

Ml32206MAR0 @RMYEIITW (alQI @103 l:8)o

1. @6MN20aj00 HAIBBoO®FI-5 &il. &,

2. 9OHIH)INo HAUBBoO®TI-5 &5l &l

3. 9owlemi nIVEMEOl HAUBSBO®G]
a@Olw-7 &l o

@RUN] (AIDICOIW (IQIBTMEBBUBHHIW]
52 2198 APVIG8 nnWdeeLIM
MI32206MAR0 @RMENITW (IOl O3 l:S)o
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MI32206MAR0 @RMENITW (Al O3 l:S)o

1. &HSMNal00-B0S1a 00-7 Bl 2.
2. DOMOCMOS-CalMIOLIBHO-7 B3l. 2.

17 9,000 750+
&.ag)av.gl.
(12%)

3,56,300

225 11,790 1,000+
&l.ag)av.gl.
(12%)

4,71,600

10 5,300 530+
&.ag)av.gl.
(12%)

2,09,600

17 1,000 800+
&l.ag)av.gl.
(12%)

3,79,000

5 3,000 530+
&.ag)av.gl.
(12%)

1,15,000

13 7,500 630+
&l.ag)av.gl.
(12%)

2,98,000

14 8,100 680+
&.ag)av.gl.
(12%)

3,21,000
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() (2 @) (4) (5) (6) ©) (8)
4 14/2018-19 Galmnlioel @RUTI (AINEOIW (AR MEBRU3HHIW] 10 5,800 530+ 2,29,000
52 2198 APVIG8 nnWdeeLIM &.ag)av.gl.
MIB2206MAo GRMYENIMND (2 QIO kS:S)0 (12%)
1. @ROCMI-MOMOC®OS-5 &s5l. ovl.
2. GalMIAIBHO-GHSANI00-5 &l ol

15 15/2018-19 GalmnIoel @RUTI (AIEOIW (A I1AIBCMEERU3HEHIW] 10 5,800 530+ 2,29,000
52 2198 A6 anwdee LRI &H.agav.gl.
MIB2206MANo GRMYENIMND (201 O kSS)0 (12%)
1. ©OIO-@ROCMIGOI-10 &3l &Y.

16 16/2018-19 GalmnIoel @RUT (AI®NEOIW (IR MEERU3HEHIW] 29 16,250 1,370+ 6,50,000
52 2198 APNVIG ~nWdeeLIM &.ag)av.gl.
MIB2206MANo GRMYENIMD (2 QIO kS:S)0 (12%)
1. 1980 gl ail. ®al0®lao0-4 ). o
2. 1957 Q. ofl. SEREMS-5 &l ol
3. 1973 gl ail. @@aleMlajoo-3 ). ol
4. 1975 gl afl. S)NISOOMH6-3.5 . ol
5. 2010 gl ol GalMIORIGOMIS-4.5 &, .
6. 2009 gl ail. ®OMaflo-3 &l 2l
7. 2013 gl ail. ©®00-3 &l @1
8. 1971 gl. oil. @RAEMIa00-3 &l o

177 17/2018-19 2610000 @RUN] (AIDICOIW (AIQIGTMEBBUBHHIW] 2 1,150 320+ 45,000
52 2198 AIVIcs anWdee LRI &H.agav.gl.
@IB22M06MANo @RMENIMD (o IOl @03 kS:S)0 (12%)
1. WloOm)ald0-aleldhael00-2 &l ol

18 18/2018-19 2620a 00 @RUT (AITNEOIW (AI1AIBCMEERU3HHIW] 12 6,150 530+ 2,46,000
52 2198 APVIG8 nnWdeeLIM &.agav.gl.
MIB2206MANo GRMYENIMD (a QIO kS:S)0 (12%)
1. (Va0 VI2-00I8B0OPI-6 . al.
2. @RO}OBS-6NIMBHINI-6 ;). orl.

19  19/2018-19 26)20a |00 @RUTI (AINEOIW (AI1AIBCMEERU3HHIW] 5 2,800 530+ 1,12,000
52 2198 APVIG8 nnWdeeLIM &.ag)av.gl.
MIB2206MANo GRMYENIMND (201 O kS:S)0 (12%)
1. 2012 BHoMIh0 JOGFaUM  H)@0al0-

5 &l ol
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52 2198 AIVIcs anWdee LRI &H.agav.gl.
MIB2206MAN0 GRMYENIMD (2 QIO kSS)0 (12%)
1. 2013 gl afl. ®®00-3 &l &
2. 2010 gl ail. alQ2@-3 Hl. 2.
3. 201 gl ail. 2ilgod Gr)_ﬂg 1-3 &l 2.
4. 20m gl ail. 2lgod enilg 2-2 &) al.
5. 1970 gl ail. ©21MIME)Q-2.5 &l &
6. M8B0Ll 21)a]-2 &l ol

21 21/2018-19 2610000 @RUN] (AIDICOIW (aIQIGTMEBBUBHHIW] 15 8,350 710+ 3,34,000
52 2198 A6 anwdeerId &H.agav.gl.
@IB22M06MANo @RMYENIMND (o IOl @03 kS:S)0 (12%)

1. Q)88)0LI-8,)06830S1-8 &l ol
2. QISWo-d)00nl00-7 &l o,
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52 2198 A@IVIG8 ~0WdeeLI &.ag)av.gl.
MIB22M06MANo @RMENIMD (o IOl @03kS:S)0 (12%)
1. Galg) ®So 6NI0oENEINO-5 &l &l
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52 2198 AVIGE nnWdeeLIM &.ag)av.gl.
MIB22M06MANo @RMENIMD (a0l @03kS:S)0 (12%)

1. 2009 GO Q0GB OHMIGMEICGOMIS-

3 &l ol

2. 2009 GOSH QIOGZaU I C®OS-

2 &l ol
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AN ®)0I®B W 0lT3E0)HEWI aleMWo AUV ENHEVWI HOHHAIQo H2lYHEWI §alYOLId 80} TVM@al(@o
MDBCHHENB@E.

38aeIM aIglaj®IM}CWato B0} CRILNOW TVoIAW]EN)MN CaldqY 600N0)dES0 al00M]HEB0 WIHDO0)
B006MAIN0IRN0 alBlNEMIBNIN®EL].

332G alo®:S)OMISB8s ANRV]B:SIHO0 BAALIDTV)GHI0)OS BlOM(BAIje HSEMNE@ MSalSld:ud @PAITVLOMENaN
20TB6 ®ICIOE: MTIBIM@O6N.

330210aU1eMONS0 MBS HoHUWLSIO8 al0WYIN GRBANGHW aBHCB30AWClee)0. CRILINBW ©21T@ QIO)EMIOUD
@RSANSSIC AY@LOMVo  AUOOANMMN@O6M).

3322100 OaHWNSIGE B0eMafl5I8s qunel @I aFdGB0do A(@A0M. BAALIOMVBHO0M TVBEQ(alG:000)83
N3N AllMS@@NHE)  NIDWLTLAMOIET).

33221M #0180l @HH06MB(SIBSE nNVWARLIMN)B:US GHAlIVIRIBRW MIBo 21T TVOOMHIEHNNBEI6N).

ezoeil andomloose]l Mlual® cansoomlenss milel ®Qoodes] aqvadafles)am oD e czoell MIdqaosmo
©30IH00083108 IO OWAD (aldhd00 @AUTNGHBOV] MilGd @@ 2061 MESYAN@IE. @) MTIHAND@  CBITS
92100 21600600 M-0alVOAMR @RYCWO 2O(@ROWICIEe)o.

09900 (ald000 aflailw ~eIgEBElRVIZOWIElen)0 CBMB(SOBSBH )d @IG] MTBBYMD.

(1) anwdeeei@® cmoeld:wd  Mde3wlaflg)ss  @P8Salad ®aIe®:0200]  a)3OTIWIBHIEWAHO  BHOEM(SIES
@)&HWOS  80% 6aNJ0 RISV M@BE)M@OWIGIEH)0.
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(2) onBeeeIM  eRoel®W ahdomledla] 45  GlAITOMIM)EHo anWAesLINIDEl dololalmg)o mQ)0 MIeao
02100 alGlEUIWMTEN)EUWaH0 &H0IB M)HDIOS 20% 06MNBO0 DWWV M@ MOV GEe)o0.

23. 38221M oUW SIT3 &06m1aflelen)mn cRoele:8)0s @R8ANC MLNRITMIHM (AICMIGH® GRMaVGla] @)oal
QIO)OmOEMO ¢RoLll & J0MBAIVE §21QOEMO AWlallaHem@d Gano0qy 80an1TVAEs @RUWIE:000)MN0WVBlEe)0. @RHWD)
ARV 3B2LIIV)B00M) MIOWGHROVIBlen). B3NS HeuWEIT8 9UBHAISISIIC Ago@Esleno eafQeaBud
QUIEMROQ HOVMEBBBOM DU |S}COMEMEMOMEHI03 @R ¢2R0ell §21QM®IN ARV BAARINTV)B:00mM
eNIDELYTLOMOVGIEe). ERMIN MeIANeN8s EaNdOqY HaUWYUE COG (AdhO00 GHEMENIBHW WO (alB:000 @)
2001 M@ MMIVBIH)0.

24, GHOMSIBHSA ANUIBIMO H2TDIGBS HSMNB0)BHUE MSAILNEN)MD (HVEWOIHAHEITD  GENIOWINAISIT EHOMYSIHS
mlquo @REPO 2] 20dPEBHEENNS MSa{lRNENINGCIMBS GRAIGHOWO CHOS QMo Ald)aflad Mlexlaimaolales)o.

25. . &. (afoa)V) 26/2017 aiMo aimyRIall Ald)a] @IWGI] 20-5-2017 af)aN TVASHIB QOMOANSE! af)Ll0 QlyAITLN
SWBHN)0 AUMo Aldlaflad mlelallenss BdeL1IMS TLoMITWla] 2CMOANG:SIOL! AUSAITUOGWEN)0 EHOZ GandOqY
@RS 1961, aimiR]all TVoee:HsM MlVao 1972-01 ALAIMNGWBEN)0 BAALIMGI0M8 AlcwMOWIBlee)aM @6

26, 3G2LRAV MSOEEII VPO Wlelnllenss agel Mled@leglo D 3deeMIM)o MIDWEAIVBIEe)o0.
#)5) 0@ aflaieeBud 30T wlailatem@d ¢anooqy BoanImiled mlmio (GandsTd : 0468 2242233) (alayE@ AlaITvEEBSIC3
21} 20N D®IEN.
No. KNR-6719/2018. 22nd November 2018.

Sealed competitive tenders superscripting the name of the works are invited by the undersigned for and on behalf
of the Governor of Kerala from registered eligible contractors of the Forest Department for the following works.

9. Tender Name of Qty. in  EMD Cost of  Amount of
No. No. Forest Name of work Km. : Tender Contract
Station Form ° :
@ @ (©) @ ©) ©) U] ®
1 1201819 SKFS Clearing Fire line to a width of 16 8,400 710+GST 335320
5.2 Mtrs. and fire tracing (12%)

1 Kummannoor-Pulichimavu-2 Km.
2. Adichanpara-Mundonmoozhi-

2 Km.
3. Inchappara-Sarppakkallu-2 Km.
4. Kummannoor-Naduvathumoozhi-
3 Km.
Kummannoor dumping site-2 Km.
Maramajamkuzhi- Anjilimoodu-
15Km.
7. Anjukallu-Chuttippara-2 Km.
8. Kummannoor-Maramajamkuzhi-

o o1

15Km.
2 2/201819 KFS Clearing Fire line to a width of 9 4,800 530+GST 1,838,620
5.2 Mtrs. and fire tracing (12%)

1 Kummannoor-Chowka-1 Km.
2. Adichanpara-Kilikulam-4 Km.
3. Pothenpara-Adichanpara-4 Km.

3 3201819 KFS Clearing Fire line to a width of 17 9,000 T50+GST 356,300
5.2 Mtrs. and fire tracing (12%)
1 Anjilimoodu RDF area- 2.5 Km.
2. Kilikulam area-2 Km.
3. Pothenpara RDF area—1.5 Km.
4. 2017 Adichanpara RDF area-2Km.
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4 4/2018-19

5 52018-19

6 6/2018-19

7 7/2018-19

8 82018-19

9 9201819

KFS

KFS

NKFS

NKFS

NKFS

NKFS

Parakkadavu NWFP area - 2 Km.
Attamuruppu NWFP area - 2 Km.
Maramanjamkuzhi NMPB - 3 Km.
Naduvathumoozhi NMPB area- 2 Km.

Clearing Fire line to a width of 19
5.2 Mtrs. and fire tracing

2013 TP Kummannoor-1.5 Km.
2014 TP Vattappara-1.5 Km.
Pulichimavu-Kilikulam- 2 Km.
Adichanpara-Madanthamon-3 Km.
1931 TP Aruvappulam-2 Km.
Naduvathumoozhi-M adanthamon-
35 Km.

7. Pulichimavu-Sarppakallu-2 Km.

8. Anchukallu-Mathaimuruppu-2 Km.
9. Kulikulam-Adichanpara-1.5 Km

0O N O

O~ WPNPE

Clearing Fire line to a width of 2
5.2 Mtrs. and fire tracing

1 Neélidappara RDF area-2 Km.

Clearing Fire line to a width of 5

5.2 Mtrs. and fire tracing

1 2000 Accacia plantation-
Mundonmoozhi (22.9 Ha)-3 Km.
2. 2000 Accecia plantation-
Mundonmoozhi (19.2 Ha)-1 Km.
3. 2000 Accacia plantation-
Mundonmoozhi (4.96 Ha)-1 Km.
4. 2000 Accacia plantation-
Mundonmoozhi (7.3Ha)-1 Km.

Clearing Fire line to a width of 17
5.2 Mtrs. and fire tracing

Karamuttupara-Pezhumpara-3 Km.
Makrippara-Vegappara-2 Km.
Monnumukku-Varikkanjili-2.5 Km.
Mundonmoozhi-Adichanpara-3.5 Km.
Kakkara-Karamuttupara -2.5 Km.
Peruvaly-Adavi-4 Km.

Clearing Fire line to a width of 25
5.2 Mtrs. and fire tracing

O WN P

Njalloor-Udumpannoor-2 Km.
Njalloor-Adavi-3.5 Km.

1997 TP Mundonmoozhi-3 Km.
Njalloor-Mundonmoozhi-3.5 Km.
Vengamuruppu-Karamuttupara-3 Km.
1978 TP Perumdarl-2.5 Km.

1978 TP Perumda I1-3 Km.

1955 TP Umayamkuppa-2 Km.

Clearing Fire line to a width of 10
5.2 Mtrs. and fire tracing

ONOoO O~ WNE

1 Thavaappara-Makrippara-4 Km.
2. Thavaappara-Inchappara-2 Km.
3. Vaikkanjili-Kakkara area-4 Km.

11,790

1000  B40+GST
(12%)

1100  320+GST
(12%)

2700  530+GST
(12%)

9000  7HO+GST
(12%)

(12%)

5300  530+GST
(12%)

3,98,200

41920

1,04,800

3,56,300

1000+GST  4,71,600

209,600
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Mannarappara Range
10 10/2018-19 Mannarappara Clearing Fire line to a width of 17 1,000 800+GST 3,79,000
5.2 Mtrs. and fire tracing (12%)
1 Mannarappara-Vellamthetty-5 Km.
2. Kakunnam- Vellamthetty-5 Km.
3. Range boundary Vellamthetty
area-7 Km.
11 11201819 Chempda Clearing Fire line to a width of 5 3,000 530+GST 1,15,000
5.2 Mtrs. and fire tracing (12%)
1. Mukkadamoozhy-Pekkuzhy-5 Km.
12 12/2018-19 Chempda Clearing Fire line to a width of 13 7,500 630+GST 2,983,000
5.2 Mtrs. and fire tracing (12%)
1 Mulamon- Perillappara5 Km.
2. Kadambupara moozhy-
Kaichirakkulam- 8 Km.
13 13/2018-19 Chembda Clearing Fire line to a width of 14 8100 6380+GST 321,000
5.2 Mtrs. and fire tracing (12%)
1 Kadambupara- Karadippara-7 Km.
2. Muthamthodu-Chempadakkara: 7 Km.
14 14/2018-19 Chembda Clearing Fire line to a width of 10 5,800 530+GST 2,29,000
5.2 Mtrs. and fire tracing (12%)
1 Aramba-Muthamthodu-5 Km.
2. Chempalakkara- Kaduvapara5 Km.
15 15201819 Chembda Clearing Fire line to a width of 10 5,800 530+GST 2,29,000
5.2 Mtrs. and fire tracing (12%)
1. Thora-Aramba Road-10 Km.
16 16/2018-19 Chembda Clearing Fire line to a width of 2 16,250 1370+GST 6,550,000
5.2 Mtrs. and fire tracing (12%)
1 1980 TP Pothippara-4 Km.
2 1957 TP Kalluthodu-5 Km.
3. 1973 TP Avanippara3 Km.
4. 1975 TP Kumpaathumukku-3.5 Km.
5. 2010 TP Chempaathodu-4.5 Km.
6. 2009 TP Kaichira3 Km.
7. 2013 TP Thora3 Km.
8 1971 TP Avanippara3 Km.
17 17/2018-19 Mannarappara Clearing Fire line to a width of 2 1,150 320+GST 45,000
5.2 Mtrs. and fire tracing (12%)
1 Nirathupara-Palakappara-2 Km.
18 18/2018-19 Mannarappara Clearing Fire line to a width of 12 6,150 530+GST 246,000
5.2 Mtrs. and fire tracing (12%)

1 Sahyaseema-Vellamthetty-6 Km.
2. Arumketty-Banakkavu-6 Km.

Gaz. No. 49/2018/DTP (Forest).
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19 19/2018-19 Mannarappara

20 20201819 Mannarappara

21 21/2018-19 Mannarappara

Naduvathumoozhi Range
2 22/201819 Kokkathodu

23 23/2018-19 Kokkathodu

24 24/2018-19 Padam

25 25201819 Padam

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1 2012 Kampakam Plantation
Koorampara- 5 Km.

Clearing Fire line to a width of
5.2 Mtrs and fire tracing

2013 TP Thora3 Km.

2010 TP Chittar-3 Km.

2011 TP Chittar Bit 1-3 Km.
2011 TP Chittar Bit 11-2 Km.
1970 TP Chempanaruvi-2.5 Km.
Mullumala Chathuppu-2 Km.

O wWwPNPE

Clearing Fire line to a width of
5.2 Mtrs and fire tracing

1 Mullumala-Kurangadi-8 Km.
2. Valayam-Koorampara7 Km.

Clearing Fire line to a width of

5.2 Mtrs. and fire tracing

1 Manneera-Thekkuthodu moozhy of
Kokkathodu Forest Station-7 Km.

2. Thalamanam- Vadakke manneera of
Kokkathodu Forest Station-3 Km.

3 Allumkal OP- Kokkathodu Bridge of

Kokkathodu Forest Station -7 Km.
Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1 Kodumkayam-Ukkanthodu of
Kokkathodu Forest Station-5 Km.

2. 1953 TP Choolaplavu of Kokkathodu

Forest Station-3 Km.
3. Ukkamthodu-Randattumoozhy of
Kokkathodu Forest Station-4 Km

Clearing Fire line to a width of

5.2 Mtrs. and fire tracing

1 Padam-Kadiyar road of Padam
Forest Station-5 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1 Padam-Parakkulam of Padam Forest

Station-6 Km.

2. Padam-Gurumandiram Padi of Padam

Forest Station-2 Km.
3. Padam- Kiliyara of Padam Forest
Station-7 Km.

4. Pichandikkulam-Thidi area of Padam

Forest Station-6 Km.

155

17

2,800

8650

8,350

8,950

6,300

2,650

11,000

(12%)

(12%)

710+GST
(12%)

750+GST
(12%)

(12%)

(12%)

(12%)

1,12,000

346,000

3,34,000

3,56,269

251484

104,785

440,097
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26 26/2018-19

27 27/2018-19

28 28/2018-19

29 29/2018-19

30 30/2018-19

31 31201819

R 32/2018-19

Padam

Padam

Padam

Karippanthodu

Karippanthodu

Karippanthodu

Kokkathodu

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

Parakkulam-Uliyanadu of Padam
Forest Station-4 Km.
Gurumandiram Padi Sixth Block of
Padam Forest Station-7 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

2013 Medicina Plantaion of Padam
Forest Station- 2 Km.
2015 Medicinal Plantaion of Padam
Forest Station-2 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

Chettuthadam Bamboo area of Padam
Forest Station- 5 Km.
2007 Eucalyptus Plantaion of Padam
Forest Station-1.7 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

2009 TP Thondithodu of Karippanthodu
Forest Station- 3 Km.
2009 TP Pananthodu of Karippanthodu
Forest Station-2 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

3

Kattathi Colony to Kattathippara area
of Karippanthodu Forest Station-2 Km.
Kattathippara-Medappara of
Karippanthodu Forest Station-7 Km.
Pananthodu-Orekkar-K attathippara
area of Karippanthodu Forest
Station-5 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

3

Kanjirappara-K aradippara of
Karippanthodu Forest Station-3 Km.
Kanjirappara Vandithadam area of
Karippanthodu Forest Station-4 Km.
Padinjare Neeramakkulam-K aradippara-
2 Km.

Clearing Fire line to a width of
5.2 Mtrs. and fire tracing

1

2

Allumkal-Attippara of Kokkathodu
Forest Station-6 Km.

Pananthodu-Pallickamugal area of
Kokkathodu Forest Station-5 Km.

14

5,800

2100

3500

2650

7,500

4,750

5800

(12%)

530+GST

(12%)

(12%)

(12%)

(12%)

(12%)

(12%)

230,527

83828

1,39,200

104,785

293,398

188,613

230527
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3B 33201819 Kokkathodu Clearing Fire line to a width of 5 2650 530+GST 104,785
5.2 Mtrs. and fire tracing (12%)

1 Thalamanam-Appoopanthodu of
Kokkathodu Forest Station-5 Km.
A 34201819 Kokkathodu Clearing Fire line to a width of 7 3,700 530+GST 146,699
5.2 Mtrs. and fire tracing (12%)

1 Kuruchi-Néllikkappara of Kokkathodu
Forest Station-4 Km.

2. Pinaganthodu-Anakkalu of Kokkathodu
Forest Station -3 Km.

P 35201819 Kokkathodu Clearing Fire line to a width of 19 10,000 BA0+GST 393,183
5.2 Mtrs. and fire tracing (12%)

1 Thekkuthodumoozhy Kodumkayam
of Kokkathodu Forest Station-6 Km.

2. Narakanaruvi -Vandithadam of
Kokkathodu Forest Station-7 Km.

3. Hassanmoola -Vandithadam of
Kokkathodu Forest Station-6 Km.

3H 36/2018-19 Kokkathodu Clearing Fire line to a width of 4 2,100 320+GST 83828
5.2 Mtrs. and fire tracing (12%)

1 Appooppanthodu-Hassanmoola of
Kokkathodu Forest Station-4 Km.

Basic Rate for 1 Km.— 20,957 (Konni & Naduvathumoozhy Ranges)
" 22,260 (for Mannarappara Forest Station of Mannarappara Range)
" 22,900 (for Chembala Forest Station of Mannarappara Range).
Class of Contractors eligible—A, B & C

Completion of the work—Within 15 days from the date of agreement and subsequent maintenance of
fire line till 31-3-2019.

Last date and time of sde of tender forms—19-12-2018 at 1 p.m.

Last date for receipt of tender—19-12-2018 at 3 p.m.

Date and time of opening sealed tenders—19-12-2018 at 3.30 p.m.

If tender does not takes place on 19-12-2018 the next two aternative days—27-12-2018, 3-1-2019.

Name of Officer from whom tender forms are to be obtained and to whom sealed tenders are to be submitted—
Divisiona Forest Officer, Konni Forest Division, Konni P. O., Pathanamthitta Dist.—689 691.

CoNDITIONS

1  Tender form (Appendix 9) and other details (Not transferable) can be obtained from Divisional Forest Office
(DFO) on payment of cash or by Demand Draft (DD) drawn in favour of Divisional Forest Officer payable on
any Scheduled/Nationalized Bank towards cost of tender form. The cost of tender form will be fixed by
Government from time to time. The application form can aso be downloaded from the official website of Keraa
Forest Department and if the forms are downloaded from the website the cost of tender documents should be
attached as DD from a Nationalized/Scheduled Bank as mentioned above, along with Part | Tender. The cost of
tender forms once paid is not refundable on any account, nor will the amount be adjusted towards cost of
any other tender forms.
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10.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office on any
working day during office hours. They are also requested to study the detailed tender conditions attached to
the tender document. No plea of ignorance of the agreement conditions or no complaint regarding the said
conditions received after putting in the tender will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per
Kilometer for creation of fire line and fire tracing or as in the schedule both in figures as well as in words. In
the case of the tenderer quoting different total rate in words and figures also, lower of the same only be
considered valid and shall be binding on him/her. If the Kerala Forest Department feels that the total amount
quoted or item wise rate of any of the items quoted is unworkable due to variance to the lower side to an
abnormal level with the Kerala Forest Department’s estimated rates, the tenderer may be required to furnish
satisfactory explanation on the above respect. In such an event, the Kerala Forest Department has the option
to collect a Special/Extra Security Deposit to the tune of 10% of the quoted amount subject to a maximum of

" 30,000 (Rupees Thirty Thousand Only) from the tenderer before issuance of confirmation orders. If the

explanation furnished is not found satisfactory or no explanation is furnished, the Kerala Forest Department has
the right to deny the offer of work to the tenderer even though he/she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages intact in a sealed cover
addressed to “The Divisional Forest Officer, Konni Division” and superscribed Tender for (Name of work-as
specified in the first part of tender notice) so as to reach him in his office as specified in the first part of
tender notice.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up in proper order or form will not be honoured.

Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank as prescribed in the
tender notice in favour of the Divisional Forest Officer, Konni Division, as Earnest Money Deposit for the
work.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Divisional Forest Officer or his deputy at his office at
the time specified in the presence of the tenderers present on that occasion.

The lowest tender will ordinarily be accepted, but the authority competent to accept the tender reserves to
himself the power of accepting or rejecting any tender without assigning any reason therefore.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financia bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation
Order issued by registered letter bearing the address mentioned in the tender. The successful tenderer, within
seven days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form
(Appendix 11) on a proper non-judicial stamp paper (worth ~ 200) to be supplied by him at his cost. If the
Contractor fails to execute the agreement during the period, the tender will be cancelled, and the Earnest
Money Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will
be carried out at the risk and cost of the tenderer or through any other method (including through the next
higher tenderer). The loss, if any, to the Government consequent to the default, if not paid by the defaulter
within a reasonable time specified by the Divisional Forest Officer, shall be treated as arrears on public revenue
to be recovered from the defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in such
other manner as the Government may deem fit. The defaulter however will not be entitled for gain, if any.

Gaz. No. 49/2018/DTP (Forest).
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14.

16.

17.

19.

24,

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the Total Probable Amount of Contract, limited to a maximum of = 5,00,000 (Rupees five
lakhs only). The security deposit will be released only after the successful completion of the contract work
and after producing the Non Liability Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of work shall at no account be
considered.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the
tenders are finalized.

The quantities of work shown in the Schedule are approximate and it may vary on actual execution of work.

The area shown in the tender schedule is approximate. The actual extent of the contract area may vary as per
the final survey report, which will be binding on the successful tenderer.

The contractor has to keep the fire line clean from leaf litters throughout the contract period.

Payment in two installments will be made to the contractor on specific request and on submission of hill in the
prescribed format at the following stages provided the condition specified are achieved. Payment will be made
through crossed chegues or e-payment only.

Different stages at which payment will be made to the Contractor for fire line creation works are as follows.
(i) First part payment up to 80% of the agreed amount after proper completion of the work as specified.

(i) Second part payment up to 100% of the agreed amount will be after 45 days of completion of fire
line creation works provided the entire fire line is maintained properly, free from leaf litters.

It shall be open to the Divisional Forest Officer to cancel/reduce the quantity of work to be executed in the
attached schedule based on site conditions in each year and the Divisional Forest Officer’s decision will be
binding on the successful tenderer. If any additional item/s of work which are not included in the schedule are
required to be carried out inevitably for reasons to be recorded, in the contract area during the course of
contract period, the successful tenderer is bound to execute that work for which payment worked out as per
forest schedule rate for such item will be made at the agreed rate in the contract. The cost of the work will be
worked out as per the prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of execution other
than through contract system if the tender offered by the contractors is not feasible according to the
Department.

All provisions in GO. (Ms.) 26/2017 F & WLD dated 20-5-2017, provisions in Government Orders regarding
tender system in Kerala Forest Department, Kerala Forest Act 1961 and Wildlife Protection Act 1972 will be
applicable to the tenderer.

Further details can be available from Divisional Forest Office, Konni and in Telephone No. 0468-2242233 on

working days.
Office of the Divisional Forest Officer, (sd)
Konni. Divisional Forest Officer.
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PERIYAR WEST DIVISION, PEERMADE
E-TENDER NOTICE

No. A3-3067/2017. 29th November 2018.

The Deputy Director, Periyar Tiger Reserve, West
Division, Peermade for and on behalf of the Governor of
Kerala had invited online tenders from registered bidders
having a valid and active registration with LSG and GST,
PAN for the following Items. This procurement is
proposed to E-tender on 19-12-2018. Tender documents
and tender schedules may be downloaded free of cost
from the e-GP website www.etenders.kerala.gov.in. All
bid/tender documents are to be submitted online only in
the designation online cover(s)/envelope(s) on the
www.etenders.kerala.gov.in website. Bids shall be accepted
only through online mode www.etenders.kerala.gov.in
website and tenders submitted manually/through post will
not be accepted.

Particulars—Estimate for the cost of procurement of
one out board Engine to Department Boat “Vanampady”
at Kumarakom Section of Azhutha Range during 2018-19.

Estimated Amount— 6,45,500.
EMD— 16,200.
Cost of tender form— 1,550.

Tender documents can downloaded from the
website www.etenders.kerala.gov.in

Classification of Contractor—“C” Class.
Period of completion of work—2019 January 31.

Date from which the tender will be available in

website—19-12-2018, 10 a. m. onwards.

Last date and time of submission of

tender—26-12-2018, 5 p. m.

Date and time of opening of tender—29-12-2018,
1030 a m.

Bidders shall remit the tender documents fee and
Earnest Money Deposit using online payment option of
E-Procurement system only and submitted through the
online banking of State Bank of India or through NEFT for
other banks. The online NEFT remittance form provided
by E-Procurement system for making a NEFT transaction
is not a payment confirmation. Kerala Forest Department/
NIC/SBT shall not be responsible for any kind of delay in
payment status confirmation.

374

Bidders are requested to submit scanned copy of the
following documents-LSG Registration Certificate,
EMD exemption certificate (if any), Preliminary agreement
executed in Kerala Stamp Paper worth ™ 200 (duly filled up
proforma for availing e-payment by Online), Copy of PAN,
Subsequently the hard copies, Attested copy of
Registration Certificate, Bid document, EMD exemption
certificate (if any), preliminary agreement in original would
be submitted offline in a sealed cover superscribing the
name of work and tender number and addressed to the
office of the Deputy Director, Periyar Tiger Reserve, West
Division, Peermade, Pin-685 531 through speed post/
registered post as prescribed in the time schedule.

The bidding authority deserves the right to modify/
cancel any/all bids without assigning any reason. The
Forest Department will not be responsible for any error
like missing of scheduled data, while downloading by the
bidder and non receipt of documents.

Any other clarifications on this tender can be
obtained from NIC/KITM, the e-tender help desk number
available in the www.etenders.kerala.gov.in website and
from this office (04869-232010) during the office hours.
The details regarding e-payment (bidder’'s bank account
number where he/she is having core banking facility and
e-mail 1D) should be submitted along with the tender.
Tenders without these details will not be accepted.
Technical bid and financia bid shall be submitted in their
respective designated online covers.

The Forest Department will not be responsible for
any inconvenience or loss to the bidder while uploading/
downloading the bid.

The tender/bids shall be opened online at the office
of the Deputy Director, Periyar Tiger Reserve, West
Division, Peermade in the presence of bidders/their
representatives who wish to attend in the above address.
If the date of opening tender happens to be a holiday or
non working day due to any other valid reasons, the
tender opening process will be done on the next working
day. Deputy Director, Pelyar West Division, Peermade has
the privilege to accept and reject the tenders.

All other existing related to
e-tendering in Kerala PWD/Forest Department will be
applicable to this tender also.

conditions

Periyar Tiger Reserve,
West Division, Peermade.

(Sd.)
Deputy Director.
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No. E-4796/2018. 5th November 2018.

The following quantities of cleaned sandalwood (billets, roots, chips, sandal saw dust and sandal powder) stacked
and stored at Government Sandal Depot Godown in Marayoor Range will be offered for sale by e-auction on 9-1-2019 and
10-1-2019 (Wednesday and Thursday) at the Government Sandal Depot, Marayoor. Those who registered for auction with
MSTC Company only can have the right to participate in e-auction. Further details can be had from the website
www.mstcecommerce.com or 09946473645 (Marayoor is situated at Munnar-Udumalpet Road 42 Kms. North East of
Munnar and 45 Kms. South West of Udumalpet). The sale is conducted in accordance with the sale conditions published
in Kerala Gazette No. 2, Volume 1V dated 13-1-2015 vide Notification No. Pro(4)-54954/14 dated 23-12-2014 of the Addl.
Principal Chief Conservator of Forests (Protection), Thiruvananthapuram. The general sale conditions which are applicable
have been published in Kerala Gazette No. 36, Volume |1l dated 16-9-2014, vide Notification No. Pro(4)-29243/2013 dated
21-8-2014, Kerdla Gazette No. 43, Volume |11 dated 4-11-2014 vide Natification No. Pro(4)-29243/2013 dated 17-10-2014.
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SCHEDULE
3. No. Class No. Name of Class Approximate Quantity in
(Kg.)
1 | Class Vilayath Budh 600.00
2 Il Class China Budh 700.00
3 Il Class Panjam 450,00
4 IV Class Ghotla 200.00
5 V Class Ghat Badla 5000.00
6 VI Class Bagradad 25000.00
7 VII Class Root 1st Class 20000
8 VIII Class Root 2nd Class 200.00
9 IX Class Root 3rd Class 200.00
10 X Class Jaipokal 250000
n X1 Class Cheria 500.00
12 XIl Class Mixed Chips 2000.00
13 XIlI Class Saw Dust 300.00
14 XIV Class Sandal Sapwood Billets 1000.00
15 XV Class Sandal Sapwood Chips 15000.00
16 Sandal Powder 72816
17 African Sandal 1870.00
Total 55792.82

The Divisional Forest Officer, Sandal Division, Marayoor reserves al the right to exclude any class or quantity of
sandalwood shown in the schedule above for sale. EMD amount of = 50,000 can be remitted through online payment
system to MSTC till 6 p. m. on the previous day of the e-auction. The buyer registration number has to be mentioned
while paying the EMD. For the benefit of the bidders who are not well versed with online transactions, for
some initial period, Range Forest Officer, Marayoor will entertain receipt of EMD in the form of Demand Draft payable at
SBI, Munnar Branch drawn in favour of Range Forest Officer, Marayoor as was done in the old system, till 2 p. m. on the
previous day of e-auction. Only the registered customers who will submit the EMD will be able to participate against the
eigible lots in e-auction. The Forest Department will not be responsible for any inconvenience or loss to the bidder while
uploading/downloading the bid. If the sale value of bid material is not paid within the specified time period against any of
the bid lot by the successful bidder, the EMD will be forfeited.

The successful bidder should pay 35% of the bid value after adjusting the EMD aready remitted within 7 working
days of issuance of acceptance letter. The mode of payment is through e-treasury of Government of Kerala or Demand
Draft (DD) drawn in favour of Range Forest Officer, Marayoor payable at State Bank of India, Munnar. If any amount is
charged by bank for clearing the DD, the same shall be borne by the bidder himself.

The purchaser should give atleast 7 days notice of his intention to take delivery to the Range Officer, Marayoor
supported by receipted chalans in token of payment.

In addition, after confirmation, the successful bidder shall remit the balance sale value and taxes through e-treasury
of Government of Kerala or Demand Draft (DD) drawn in favour of Range Forest Officer, Marayoor payable at State Bank
of India, Munnar, within 40 days of the date of the confirmation orders. If the Demand Draft is dishonored by the bank,
the bidder who remitted the Demand Draft will be treated as defaulter and necessary action will be initiated against him as
per the law and as per sale condition.

Department will not be responsible for any shortage in weight due to dryage after the grace period of 40 days, for
this purpose on the 40th day, then weight will be taken and accounted and this weight will be final irrespective of further
dryage and payment will be against such weights.

377



11th Dec. 2018] FOREST DEPARTMENT 2186

If any modifications or change in the sale conditions are intimated by the Addl. Principal Chief Conservator of
Forests (Protection), Thiruvananthapuram that will also be applicable to this e-auction sale and it will be informed to the
bidder before e-auction. The undersigned reserves the right to alter the quantities of sandal materials mentioned in the
above schedule or to cancel the e-auction of any sandal materials without further notice.

Further particulars can be had from the Divisional Forest Officer, Marayoor, Marayoor P. O., Idukki District,
Kerda State (email: dfo-mryr.for@kerdagov.in, Mobile No. +919447979047) or from Range Forest Officer, Marayoor Range,
Marayoor, Marayoor P. O., Idukki Digtrict, Kerda State (e-mail: ro-mryr.for@kerala.gov.in, Mobile No. +919447979036).

B. RaNaTH,
Office of the Divisional Forest Officer, Divisional Forest Officer
Marayoor. (For and on behalf of the Governor of Keraa).
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(B mlom(Balyo
omid | ©SeEd maud 6R0eflw)es ailaivalje GRSEHTE MBHW)o N
1 145/2018-19 @RMMSIGHILI MIaHEM@  ald@HH1E3  @RUT] (aI@IGEIW (alQIyO10) 03
(9 & 21.)— 1,92,000 5,100
2 146/2018-19 @RYMMSIGaHOBI MIaHEM@  ald@HH1G3  @RUD] (a@NCEIW (alQly@1031d:0d
(9 & 21.)— 1,92,000 5,100
3 147/2018-19 aldMI0S)oGaHORI MOaHEM@  aldBBSIT  @RUT] (AIGIGOIW (alQIyOE:U3
(9 &l 21.)— 1,92,000 5,100
4 148/2018-19 O@10HZOMEAHOL] MIaHEM@  aldB@HH@3  @RUT (aI®IGOIW  (alQIyO103E0d
(11 &1 21.)— 2,34,000 6,200
5 149/2018-19 @0leomIael Moa32UCIVN@E  @RUT (AIGNEOOW (alQly@NIE:u3
(9 &l 21)— 1,92,000 5,100
6 150/2018-19 O@10HZOMEAHOL] MIaHEM@3  aldB@HH@3  @RUT (aI®IGOIW  (alQIyO103E0d
(20 &1 21.)— 4,25,500 11,200
7 151/2018-19 @)0leominel Moe32U0l@  @RUT (aAI®IG0W (alQIyOTE:U3
(14 &1 21.)— 2,98,000 7,900
8 152/2018-19 aflomod aimyRlail aves:oomleel nJO@Ogdg'] &3. alfl. a10lWIYIG3 @punl
(I@1GO0W (I @O0 (12.70 &l a1.)— 2,50,000 6,600
9 153/2018-19 2llmod aimyzlall meeoowleoal alogeqisl 8. all. alclwloled @puTl
(aI®16O0W (alaIyE®IB08 (12.20 &l al.)— 2,40,000 6,300
10 154/2018-19 aflomod aimyRlail aves:@omleal 2o 6. ail. IClWIYIGs @yl
(I@1CE0W (U O3 (8 &l @1.)— 1,60,000 4,200
1 155/2018-19 2flmod aimy=lall ques:eemloal aYoem)0 6. ail. aelwlWled @puTI
(I®1E0W (U @®u8 (11 &l a1.)—  2,16,000 5,700
12 156,/2018-19 aflamod aimyRlail cvemoovloel al086alsl 8. ail. aIclWlWles @eunl
(aI®16E0W (alyE®Ie:u8 (20 &l al.)— 3,92,000 10,300
13 157/2018-19 aflamod aimyRlaill aLEBEOTIORlI HMULHLE] GanI0qY CIRaHd alClwlwIcs
@RUT] (aI®IGEOW (@MU (25.5 &l @1.)— 5,00,000 13,200
14 158/2018-19 aflamod aimylall MEBEOMORI HMISHE] GanIOTY YU aldlWIVIG3
@RUD] (AI®ICOIW (ol OD]E:08—  2,00,000 5,300
15 159/2018-19 aflamod aimyRlaill ques@omloal $E12)5] Eandoqy EIRaHM alClwlwlcs
@RUT] (al®IGEOW (alUy@DBUWB (25.5 &l 21.)— 5,00,000 13,200
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830100 Ganoo omle@ alel—(&Hamaud 6-a 894 + GST 108, (®womaud 7-0 626 + GST 75,
@amaud 12-a) 824 + GST 99, (@ammud 13-m)o (@ammud 15-myo 1,050 + GST 126, ag)ssaides 525 + GST 63

620ellw)ns $:0e1WH80) A0vo.
332 qUle:Elen)M @RAINVOM @ITVGIVIo TVAWANC—27-12-2018, 3 @6,

B330aI0M Gan00 B8 eRoeNo® quomiawlass allaio@Bg)o B3°2I0MY Gano0oMIOM alleiw)o all@delm
M) ®W)o &)S] aleMAOCWO 2MICVWOBWOIEWO @RSV B MAIBLY BAB2IMS LI G1E9)MN BRAITVOM @1V G1WOW
27-12-2018 D2j0s6 1 0eMlaIPE @D BoanIMlad @lane LIElENIM@OEN]. BBAEIAY GanI0OWIN aflal ASHH] HB0S)BNINELL.
OSMEA@ @0HMaN 3l aGO@ESILN0 &HI0MAINIEE Hald®) BRAIWIVWOW] AIMIGE O@ISS)O® (alay@Ell Elaiqve Mluailm
MVAVOT OIROIBB B000)BHO0}NS MLOATIALIOWIG3  OSINEA ®0ENM MOV E1Ee)o.

H,)S0Om OSENRAB GaNJ0ANe OSMEA eaHALySlo AlMo Aldaflend ealmisemugow  WWww.Kerala.gov.in/tender/intex.htm.-o3
mlamio WDEBERIOW  ©21F@ af)S}en0aaN@)o al)Glaflal BAARIAV)EHWE GYAIWIAOW O GOIHUW TVasl®o B)ANOA
amnyzlal  algowe oUW eeeclad AW &2a01aV1Cs Galoqy 2)010®106A0 @6 Ll ®1c3
@RoN1BI® 65001 WAUFICWO BO(@o 27-12-2018, 3 A6MILs @)Wl LIE) G T allwo TVABGa{l$90 a1y AN @Y @0 6.
Dloaeleomss EMD-66 anosa  sdeanmd cantoowilend allel allaond ((woalfQow] ageomeslane GRLIIGE:I® 6nIoesIed
MaNo0l@3 ©eAUMWHeLlald  aRdWd, 2aodld aogoana allwEGl HSMEClEMINSIajo A0IRBICHHNZMIEM). BALIaY
€a0000i1003 AlRIWOV] ©2180)HEB0 2EQOOHILN0 ®OOVILNSS BS)EOLNHESO TUI1H:Cleo)M®AL.

B3R2IIV)B8 aVI1BC1EHNM GRAUITVIM @IV®] HOAGIS 3.30-0) adIROIBB GOO0}BHO0IOS MVOMVIRLYOHIT oY
Ba{1510189 )M @OE80  SIVWOIM @PWIHIBHQ|S;OMIAN DEBIONAVOEMI HSMRO}BHUY @0 E9}M MO WIdlHe)o. OSMEA
GaNO0@IOMoaje Mo®BAETIMss Wl AWl (§2189)®680 ableaTval HAWEePMG EaVIm®E80 TuIle:Clen)aM®Eal.)
MaMOGIENSs oBOMEEIEN0 GBUOTVIMHI® MI0EIT3 @0QoaRam AllwEMlenss 0% &Baflgldlee)an GRSIOS CalClenss o
96N20 W01 EH6 N2 M6 . G@“&IO(TU1(SC[)OOSO%Z|O 200—6)0@ mgmgum@mﬂengg@ (afleilalmol ng)Lm16>ma§” MGG 6N 6.
@RANAINDOW HSENME0}B08 MOMBHM@OVIGIEe)0. oBO@ERIEN0 BRI, &HOI0)HI0OM EENIORLIN|S)OMIO® MIOaVle)am

®IM)88 GRWIHH00 0P Bafl5IdlenmM@oglad  MleHlaimaoWldlen)e. aBO®®IENe BHOVEMAICVIM3 27-12-2018-M BAGaeIMY
MSOMOIM BHFlWOO® QAUMOT 10-1-2019-00 @1V@IVIGE MlRI® MO BA2LIMS MSTMM@OVICEN)o.

No. E-4656/2017. 28th November 2018.

Sealed competitive tenders superscribing the name of the works are invited by the Wildlife Warden, Wildlife
Division, Munnar for and on behalf of the Governor of Kerala from the registered contractors of the Forest & Wildlife
Department for the following works.

. Name of work and EMD
Tender No. <

No. ender o Estimated Cost O)
@ &) &) @
1 145201819 Fire Protection Works (9 km.) in Anamudi Shola

National Park during 2018-2019— 1,92,000 5,100
2 146/201819 Fire Protection Works (9 km.) in Anamudi Shola

National Park during 2018-2019— 1,92,000 5,100
3 147/201819 Fire Protection Works (9 km.) in Pampadum Shola

National Park during 2018-2019— 1,92,000 5,100
4 148/201819 Fire Protection Works (11 km.) in Mathikettan Shola

National Park during 2018-2019— 2,34,000 6,200
5 149201819 Fire Protection Works (9 km.) in Kurinjimala

Sanctuary during 2018-2019— 1,92,000 5,100
6 150201819 Fire Protection Works (20 km.) in Mathikettan Shola

National Park during 2018-2019— 4,25,500 11,200
7 151/201819 Fire Protection Works (14 km.) in Kurinjimala

Sanctuary during 2018-2019— 2,98,000 7,900
8 152/201819 Fire Protection Works (12.70 km.) under Palapetty OP

in Chinnar Wildlife Sanctuary during 2018-2019— 2,50,000 6,600

Gaz. No. 49/2018/DTP (Forest).
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@ @ ) @
9 153201819 Fire Protection Works (12.20 km.) under Palapetty OP
in Chinnar Wildlife Sanctuary during 2018-2019— 2,40,000 6,300
10 154/201819 Fire Protection Works (8 km.) under Chungam OP
in Chinnar Wildlife Sanctuary during 2018-2019— 1,60,000 4,200
1 155201819 Fire Protection Works (11 km.) under Vazhathura OP
in Chinnar Wildlife Sanctuary during 2018-2019— 2,16,000 5,700
1 156/201819 Fire Protection Works (20 km.) under Palapetty OP
in Chinnar Wildlife Sanctuary during 2018-2019— 3,92,000 10,300
13 157/201819 Fire Protection Works (25.5 km.) under Kambakldlu Forest Sation
in Chinnar Wildlife Sanctuary during 2018-2019— 5,00,000 13200
14 158201819 Fire Protection Works under Kambakallu Forest Station
in Chinnar Wildlife Sanctuary during 2018-2019— 2,00,000 5,300
15 159/201819 Fire Protection Works (25.5 km.) under Karimutty Forest Station
in Chinnar Wildlife Sanctuary during 2018-2019— 5,00,000 13200

Cost of tender form — 894+ GST 108 for SI. No. 6, 626+ GST = 75 for Sl. No. 7,
T 824+ GST ™ 99 for SI. No. 12, 1,050+ GST = 126 for Sl. No. 13 & 15, 525+ GST = 63 for al others.

Period of work—One Month.
Last date and time for receipt of tender—27-12-2018 at 3 p. m.

Tender forms and other conditions can be obtained from the office of the undersigned on application in writing
and on payment of the cost of tender form either in cash or by money order (not refundable) upto 1 p. m. on
27-12-2018 and will be opened by the undersigned or his deputee on the same day at 3.30 p. m. in the presence of
the applicants attending on that date and time. If the due date happens to be a holiday, the next working day will be the
date. Cost of tender forms will not be refunded at any instances.

In addition to the above tender forms and tender schedules can be collected from Office of the Wildlife Warden,
Wildlife Division Office, Munnar. In the case of downloaded tender applications, in addition to the prescribed EMD, a
Demand Draft for the Tender form value from a Nationalized Bank drawn in favour of Wildlife Warden, Wildlife Division,
Munnar payable at Munnar shall also be enclosed. Other mode of remittance of tender form cost is not acceptable.

The Earnest Money Deposit noted against the works should be paid along with the tenders by DD (cheques or
fixed deposit receipts will not be acceptable) in favour of the undersigned payable at any Nationalized bank at Munnar.
Incomplete tender or tenders without EMD are liable to be rejected. The preliminary agreement in stamp paper worth

200 should be enclosed with tender. The undersigned reserves the right to reject any tender without assigning any
reason. All other conditions prevailing in the Kerala Public Works Department and Forest Department are applicable to
this tender notification also.

If the tender is not conducted on the stipulated date due to administrative reason that will be conducted on
10-1-2019.

Wildlife Division, (=)
Munnar. Wildlife Warden.
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MANKULAM DIVISON

TENDER NOTICE
No. C1-3535/2018. 28th November 2018.

It is hereby notified for the information of the public that sealed tenders are invited by the Divisional
Forest Officer, Mankulam Division from registered forest contractors for executing the fire protection works during
2018-19 in Mankulam and Anakulam Ranges as shown in the schedule below. The tender forms will be issued from the
office of the Divisional Forest Officer, Mankulam from 12-12-2018, 11 a. m. to 14-12-2018, 1 p. m. on remitting the cost of
tender form scheduled below with GST (12 %) of the value. The duly filled up and sealed tenders mentioning the works
with EMD as mentioned in the schedule appended below can be submitted up to 3 p. m. on 18-12-2018 through postal
service. The tender should accompany technical bid also. Tender received in proper way will be opened at 3.30 p. m. on
18-12-2018 at the office of the Divisional Forest Officer, Mankulam.

In case the notified day happens to be a holiday, the tender will be conducted on the next working day at the
notified place and time, as per the same conditions. The Divisional Forest Officer, Mankulam reserves the power to cancel
or postpone the tender on specific reasons.

SCHEDULE
g. Tender No. and Name of Range/ Quantity E.M.D.  Amount of
No. Name of work Section (Km) ) contract
@ @ (©) (O © ©
1 10/2018-19—Clearing Fire line to a width of Mankulam 6 3275 1,31,000
5.2 Metres and fire tracing at Kallar Section (Kallar Section)

() Old reed plantation at Kaduvathodu—3 Km.
(2) 2004 RDF plantation Banglavuthara Bit-l—1.5 Km.
(3) 2004 RDF plantation Banglavuthara

Bit-Il—15 Km.
2 11/2018-19—Clearing Fire line to a width of Mankulam 5 2,725 1,009,000
5.2 Metres and fire tracing at Kallar Section (Kallar Section)

(1) Viriparato Chinnarkuthu—5 Km.

3 12/2018-19—Clearing Fire line to a width of Mankulam 79 4315 1,72500
5.2 Metres and fire tracing at Kallar Section (Kallar Section)

(1) Urulkuthy to Kilikallu—2.5 Km.
(2) 2003 Hardwood plantation at Kalar—2.4 Km.
(3) 2001 Cane plantation at Kanketty—3 Km.

4  13/2018-19—Clearing Fire line to a width of Mankulam 96 5,240 2,09,500
5.2 Metres and fire tracing at Kallar Section (Kallar Section)

(1) 2012 RDF plantation at Urulkuthy—5 Km.
(2) Kuruvilan shed to 50 Mile—2.3 Km.
(3) 50th Mile to Kaduvathodu—2.3 Km.
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@ @ ©) @ ©) ©

5 14/2018-19—Clearing Fire line to a width of Mankulam 4 2190 87,500
5.2 Metres and fire tracing at Mankulam Section ~ (Mankulam Section)
(1) 2013 Medicina Plantation at Kainagiri—2 Km.
(2) 2013 Cane Plantation at Kainagiri—2 Km.

6 15/2018-19—Clearing Fire line to a width of Mankulam 2 1,100 44,000
5.2 Metres and fire tracing at Mankulam Section  (Mankulam Section)
(1) 2014 Bamboo Plantation at Viripara—2 Km.

7 16/2018-19—Clearing Fire line to a width of Anakulam 9 4915 1,96,500
5.2 Metres and fire tracing at Kadalar Section (Kadalar Section)
(1) Pullumalato Kavalapara area—4 Km.
(2) Kadalar Estate to Cholamala boundry area—5 Km.

8 17/2018-19—Clearing Fire line to a width of Anakulam 103 5615 2,24.500
5.2 Metres and fire tracing at Anakulam Section (Anakulam Section)
(2) 1st Block to Kozhiyilakudy area—2.6 Km.
(2) Around Kozhiyilakudy Tribal Settlement—3.4 Km.
(3) 2013 RDF Plantation Iruppupara area—4.3 Km.

9 18/2018-19—Clearing Fire line to a width of Anakulam 7 3815 152500
5.2 Metres and fire tracing at Anakulam Section (Anakulam Section)
(1) 96th Block to Parakkudythodu area—4 Km.
(2) Mangapara to Boundarythandu area—3 Km.

10 19/2018-19—Clearing Fire line to a width of Mankulam 15 820 32,700

5.2 Metres and fire tracing at Anakulam Section (Mankulam Section)

(1) 2nd year Maintenance of Medicina Plantation
at Munipara—1.5 Km.

Basic Rate— 21,626/Km.

Cost of tender forms— 300 + GST. (12%) for Sl. Nos. 6 and 10 and = 500 + GST. (12%) for others.

Last date and time of sale of tender forms—Up to 3 p. m. on 14-12-2018.
Last date and time of receipt of tender—18-12-2018 up to 3 p. m.

Date and time of opening of tender—18-12-2018, 3.30 p. m.

Next tender date—21-12-2018.

Place of tender—Divisiona Forest Office, Mankulam, Viripara.

Period of contract—Fire line creation within 15 days from the date of agreement. Subsegquent maintenance of

fire line till 30-4-2019.

Further details can be had from www.forest.kerala.gov.in, Divisional Forest Office, Mankulam, Range Forest Office

Mankulam and Anakulam (Working hours).
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10.

14.

15,

CONDITIONS

All the conditions in the G. O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 will be applicable to this tender also.

Tender form (Appendix 9) and other details (Not transferable) can be obtained from Divisional Forest Office,
Mankulam on payment of cash or by Demand Draft (DD) drawn in favour of Divisional Forest Officer, Mankulam
payable on any Scheduled/Nationalized Bank. The cost of tender form will be fixed by the Government from time to
time. The application form can aso be downloaded from the official website of Kerala Forest Department and if the
forms are downloaded from the website the cost of tender documents should be attached as DD from a
Nationalized/Scheduled Bank as mentioned above, along with Part | Tender. The cost of tender forms once paid will
be neither refundable on any account, nor be adjusted towards cost of any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
Schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement to
be executed, the draft of which can be had for perusal at the Divisional Forest Office, Mankulam on any working
day during office hours. They are also requested to study the detailed tender conditions attached to the tender
document. Any plea of ignorance of the agreement conditions or any complaint regarding the said conditions
received after the time of tender will not be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and nature of
work and quote his rate accordingly. No enhancement in rate due to any reasons will be entertained thereafter.

The tenderer shall quote a firm percentage of the basic rate per Kilometer for creation of fire line and fire tracing as
in the Schedule both in figures as well as in words in the appropriate column in the tender form. In the case of
tenderer quoting different total amount in words and figures, least of the same will be considered valid and shall be
binding on him/her.

The tenderer shall submit the filled up tender form together with al the pages intact in a sealed cover addressed to
“The Divisiona Forest Officer, Mankulam Division “and superscribed “Tender for (Name of work - as specified in the
first part of tender notice) so as to reach the office as specified in the first part of tender notice.

Tender received after the specified date and time or received without the requisite enclosures or tenders not written
up in proper order or form will not be honoured.

Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank for the amount specified
against each work as per the notification in favour of the Divisional Forest Officer, Mankulam Division, as Earnest
Money Deposit for the work.

All the corrections in the tender form shall be initialed by the tenderer himself.

Part | of the tenders received in due time will be opened by the Divisional Forest Officer or his deputy at the time
specified in the first part of tender notice in the presence of such of the tenderers present on that occasion.

Part-11 tenders (price bid) of the tenderers whose Part-I tenders have been accepted only will be opened on the day
to be declared subsequently. The time and place of opening of the part-11 tenders will be announced immediately on
the acceptance of the part-1 tender.

The lowest tender will ordinarily be accepted, but the authority competent to accept the tender reserves the power
of accepting or rejecting any tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financial bid.

All the taxes prevailing at the time is applicable to this tender.

Gaz. No. 49/2018/DTP (Forest).

383



11th Dec. 2018] FOREST DEPARTMENT 2192

16.

17.

19,

24,

27.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation
Order issued through registered letter bearing the address mentioned in the tender. The successful tenderer, within
Seven days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form
(Appendix 11) on a proper non-judicial stamp paper (worth = 100) to be supplied by him at his cost. If the
Contractor fails to execute the agreement during the period, the tender will be cancelled, and the Earnest Money
Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be carried out
at the risk and cost of the tenderer or through any other method (including through the next higher tenderer). The
loss, if any, to the Government consequent to the default, if not paid by the defaulter within a reasonable time
specified by the Divisional Forest Officer, shall be treated as arrears on public revenue to be recovered from the
defaulter under the provisions of the Kerala Revenue recovery Act 1968 and in such other manner as the
Government may deem fit. The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to 10
per cent of the total Probable Amount of Contract. The security deposit will be released only after the successful
completion of the contract work and after producing the Non Liability Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of the work shall not be considered
on any grounds.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the tenders are
finalized.

The quantities of work shown in the Schedule are approximate and it may vary on actual execution of work.

The area shown in the tender schedule is approximate. The actual extent of the contract area may vary as per the
final survey report, which will be binding on the successful tenderer.

The contractor has to keep the fire line free from leaf litters throughout the contract period.

Payment in two installments will be made to the contractor on specific request and on submission of hill in the
prescribed format at the following stages provided, the condition specified are achieved. Payment will be made
through crossed cheques or e- payment only.

Different stages at which payment will be made to the Contractor for fire line creation works are as follows.
First part payment up to 80% of the agreed amount after proper completion of the work as specified.

Balance 20% of the agreed amount will be paid after 45 days of completion of fire line creation works, provided the
entire fire line is maintained properly, free from leaf litters.

It shall be open to the Divisional Forest Officer to cancel/reduce the quantity of work to be executed in the
attached schedule based on site conditions and the Divisional Forest Officer’s decision will be binding on the
successful tenderer. If any additional item/s of work which are not included in the schedule are required to be
carried out inevitably for reasons to be recorded, in the contract area during the course of contract period, the
successful tenderer is bound to execute that work for which payment worked out as per forest schedule rate for
such item will be made at the agreed rate in the contract. The cost of the work will be worked out as per the
prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of execution other than
through contract system if the tender offered by the contractors is not feasible according to the Department.

The undersigned reserves the right to cancel the tender without assigning any reason.

(Sd)

Divisional Forest Office, Divisional Forest Officer.
Mankulam. (For and on behdf of the Governor of Keraa).
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[No. 10/2018-19]

No. D-3062/2018. 24th November 2018.

Competitive tenders in sealed cover are invited
from the eligible registered contractors of the PWD, Keraa
for the works scheduled below. The interesting tenderers
should submit tenders in prescribed tender forms with the
name of the work superscribed. The tender forms will be
issued from the office of the undersigned on working
days from 20-12-2018 to 26-12-2018 (up to 1 p. m.) on
application in writing and on payment of the value of
documents (non refundable) either in cash or by money
order. The tenders will be accepted upto 3 p. m. and the
tender will be opened at 4 p. m. on 26-12-2018 at the
office of the undersigned in the presence of tenderers
who choose to be present. If the tender could not be
held on 26-12-2018, it will be held on 28-12-2018 or
31-12-2018 at the same place and time.

FOREST DEPARTMENT 2199
g. Name of Work and EMD
No. PAC )

1 Cost of Maintenance and Repair works of
Road leading from Muthuvaracha to
Pothuppara Under Muthuvarachal section
in Orukomban Range during 2018-19—
" 2,45,000. 6,200

2 Cost of Construction of Chappath Across
River Portion and Various Soil Erroide
portion of Road at Muthuvarachal to
Pothuppara newly Added Core Area under
Muthavarachal section in Orukomban
Range during 2018-19— 2,65,000. 7,000

Cost of tender form— 6,000 + G S. T.
Maximum time of completion—2 months.

Address—The Deputy Director, Parambikulam Tiger
Reserve, Thunacadavu P. O., Anappady,
Palakkad-678 661.

Phone : 04253-245005.
Web Address—www.forest.kerala.gov.in

The tenderers should submit a preliminary agreement
on Kerala Stamp Paper worth ~ 200 aong with the tenders.
All other conditions are as usually followed in the PWD,
Kerala. Tender documents issued are not transferable. The
EMD should be endorsed in favour of the Deputy
Director, Parambikulam and should clearly show the
name of the work and name and address of the tenderers.
Incomplete and defective tenders will be summarily
rejected.

P. V. MapHusoopaNaN |FS,
Deputy Director
(For and on behalf of
the Governor of Keraa).

Office of the Deputy Director,
Parambikulam.
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No. SVFDA-5552/2018. 23rd November 2018.

It is hereby notified for the information of the public that separate sealed tenders are invited from the registered
forest contractors for executing the Fire Protection works during 2018-19 in Silent Valley and Bhavani Ranges
under Silent Valley Division as shown in the table below. The tender forms will be issued from the office of the
Wildlife Warden, Silent Valley Division, Mannarkkad upto 1 p. m. on 27-12-2018 on remitting the cost of tender form and
GST (12%) as shown below. The filled up and sealed tender in full form with sufficient EMD can be submitted upto
3 p. m. on 27-12-2018. The tender will be opened at 3.30 p. m. on the same day at the office of the Wildlife Warden,
Silent Valley Division, Mannarkkad.

In case the notified date happens to be a public holiday, the tender will be conducted on the next working day at
the notified place and time as per the same conditions. The Wildlife Warden, Silent Valley Division reserves the power to
exclude or postpone the tender on specific reasons.

SCHEDULE
g. Tender Name of Name of work and Probable Quantity Basic EMD
No. No. Range/Section Amount of Contract (in Km.) Rate :
: (in Km.)
@ @ &) @ © © ™
1 28/2018-19  Bhavani/ Clearing Fire Line to a width of 5.2 Mtrs. 420 21,09 2,300
Thudukki and Fire Tracing a Koodam to Anginda
Forest (State Boundary)— 88,603
Station
2 29/2018-19  Bhavani/  Clearing Fire Line to a width of 5.2 Mtrs. 480 21,096 2600
Anavai and Fire Tracing at Thathengalam Area—
Forest 1,01,261
Station
3 30/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 6.50 21,096 3500

and Fire Tracing at Ayyappanthittu to
Thathengalam Area— 1,37,124

4 31/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 6.00 21,09 3200
and Fire Tracing at Attumudi
Cherunalipotty— 1,26,576

5 32/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 710 21,096 3,800
and Fire Tracing at Mezhukumpara to K. P.
Estate— 1,49,782

6 33/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 025 21,09 200
and Fire Tracing a Smrithivanam— 5,274

7 34/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 500 21,096 2,700
and Fire Tracing a Mukkali Ooru—
©1,05,480

8 35/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 320 21,09 1,700
and Fire Tracing at Karuvara Panchakkad—
" 67,507

9 36/2018-19 Silent Clearing Fire Line to awidth of 5.2 Mtrs, 500 21,09% 2,700
Vally/ and Fire Tracing at Puthuvapadam to
Nedikkad  Kuruthicha— 1,05,480
Section
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10 37/2018-19 Silent Clearing Fire Line to a width of 5.2 Mtrs. 6.00 21,09 3200
Valley/ and Fire Tracing at 30 Acre to
Nedikkd  Vannampara— 1,26,576

Section
1 38/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 10.00 21,096 5,300
and Fire Tracing at Nedikka to Madamudi—
© 2,10,960
12 39/2018-19 Silent Clearing Fire Line to a width of 5.2 Mtrs. 420 21,09 2,300

Valey and Fire Tracing at Kohinoor to
Waakkad ~ Chenkottamala— 88,603
Section

13 40/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 430 21,09% 2,300
and Fire Tracing at Valiyamullumaa to
Kozhippara— 90,713

14 41/2018-19 " Clearing Fire Line to a width of 10.4 Mtrs. 450 42192 4800
and Fire Tracing at State Boundry at
Sispara— 1,89,864

15 42/2018-19 Silent Clearing Fire Line to a width of 5.2 Mtrs. 250 21,09% 1,400
Valley/ and Fire Tracing a Welcome Board to
Sairandhri  Kummattamthodu— 52,740
Section

16 43/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 150 21,09 800
and Fire Tracing at Sairandhri to
Kunthipuzha— 31,644

17 44/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 300 21,09 1,600
and Fire Tracing at Arukumpara to
Pathrakadavu— 63,288

18 45/2018-19 Silent Clearing Fire Line to a width of 5.2 Mtrs. 6.00 21,006 3200
Valley/ and Fire Tracing at Poochippara to
Poochippara Koomban— 1,26,576

Section
19 46/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 6.50 21,09 3,500
and Fire Tracing at Koompan to
Valiyamullumala— 1,37,124
2 47/2018-19 " Clearing Fire Line to a width of 5.2 Mtrs. 800 21,09 4,300

and Fire Tracing at Madamudi to
K oompan— 1,68,768

Cost of tender form— 300 for SI. Nos. 6, 16 and ~ 500 for others.

Fire line creation should be carried out within 10 days from the date of agreement. Subsequent maintenance of fire
line till 30-4-2019. If the tender cannot be conducted on 27-12-2018 on the same will be conducted on 28-12-2018 and
31-12-2018 respectively as per same condition mentioned above. Further details can be had from the office of the Wildlife
Wadren, Silent Valey Division and Range Forest Officers Bhavani and Silent Valley.
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10.

14.

16.
17.

CONDITIONS

All the conditions in the G. O. (Ms.) No. 26/2017/F & WLD dated 20-5-2017 will be applicable to
this tender.

Tender form (Appendix 9) and other details (Not transferable) can be obtained from Wildlife Warden, Silent Valley
Division, Mannarkkad on payment of cash or by Demand Draft (DD) drawn in favour of Wildlife Warden, Silent
Valley Division, Mannarkkad payable on any Scheduled/Nationalized Bank. The cost of tender form will be fixed
by Government from time to time. The application form can aso be downloaded from the official website of Keraa
Forest Department and if the forms are downloaded from the website the cost of tender documents should be
attached along with DD from a Nationalized/Scheduled Bank as mentioned above, along with Part | tender. The
cost of tender forms once paid will be neither refundable on any account, nor be adjusted towards cost of any
other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
Schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement
to be executed, the draft of which can be had for perusal at the Wildlife Warden, Silent Valley Division,
Mannarkkad on any working day during office hours. They are also requested to study the detailed tender
conditions attached to the tender document. Any plea of ignorance of the agreement conditions or any complaint
regarding the said conditions received after the time of tender will not be entertained.

Before submitting the tender, the tenderer shall visit the area of work to study all the field conditions and nature
of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained thereafter.

The tenderer shall quote a firm percentage of the basic rate per Kilometer for creation of fire line and fire tracing
or as in the Schedule both in figures as well as in words in the appropriate column in the tender from.
In the case of tenderer quoting different total amount in words and figures, least of the same will be considered
valid and shall be binding on him/her.

The tenderer shall submit the filled up tender form together with all the pages intact in a sealed cover addressed
to “The Wildlife Warden, Silent Valley Division, Mannarkkad ” and superscribed “Tender for (Name of work as
specified in the first part of tender notice)” so as to reach this office as specified in the first part of tender notice.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up in proper order or form will not be honoured.

Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank for the amount specified
against each work as per the notification in favour of the Wildlife Warden, Silent Valley Division, Mannarkkad
as Earnest Money Deposit for the work.

SSI Units are exempted from remitting EMD. Such units should produce necessary eligibility certificates obtained
from the Manager, District Industries Centre concerned.

All the corrections in the tender form shall be initiated by the tenderer himself.

Part | of the tenders received in due time will be opened by the Wildlife Warden, Silent Valley Division,
Mannarkkad or his deputy at the time specified in the first part of tender notice in the presence of such of the
tenderers present on that occasion.

Part 1l tenders (price bid) of the tenderers whose Part-l tenders have been accepted only will be opened on the
scheduled date of tender.

The lowest tender will ordinarily be accepted, but the authority competent to accept the tender reserves the power
of accepting or rejecting any tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the financia
bid.

All the taxes prevailing at the time is applicable to this tender.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation
Order issued through registered letter bearing the address mentioned in the tender. The successful tenderer, within
seven days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form
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19.

24,

27.

2.

[Appendix 11] on a proper non-judicial stamp paper (worth = 200) to be supplied by him at his cost. If the
Contractor fails to execute the agreement during the period, the tender will be cancelled, and the Ernest Money
Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be carried
out at the risk and cost of the tenderer or through any other method (including through the next higher tenderer).
The loss, if any, to the Government consequent to the default, if not paid by the defaulter within a reasonable
time specified by the Wildlife Warden, Silent Valley Division, Mannarkkad shall be treated as arrears on public
revenue to be recovered from the defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in
such other manner as the Government may deem fit. The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the total Probable Amount of Contract. The security deposit will be released only after the
successful completion of the contract work and after producing the Non Liability Certificate from the concerned
officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of work shall not be considered on
any grounds.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the tenders
are finalized.

The quantities of work shown in the Schedule are approximate and it may vary on actual execution of work.

The details shown in the tender schedule is approximate. The actual extent of the contract area may vary as per
the final survey report, which will be binding on the successful tenderer.

The contractor has to keep the fire line free from leaf litters throughout the contract period.

Payment in two installments will be made to the contractor on specific request and on submission of hill in the
prescribed format at the following stages provided the condition specified are achieved. Payment will be made
through e-payment only.

Different stages at which payment will be made to the Contractor for fire line creation works are as follows:
0] First part payment up to 80% of the agreed amount after proper completion of the work as specified.

(i)  Second part payment up to 100% of the agreed amount will be after 45 days of completion of fire line
creation works provided the entire fire line is maintained properly, free from leaf litters.

It shall be open to the Wildlife Warden, Silent Valey Division, Mannarkkad to cancel/reduce the quantity of work
to be executed in the attached schedule based on site conditions and the Wildlife Warden, Silent Valley Division,
Mannarkkad decision will be binding on the successful tenderer. If any additional item/s of work which are not
included in the schedule are required to be carried out inevitably for reasons to be recorded, in the contract area
during the course of contract period, the successful tenderer is bound to execute that work for which payment
worked out as per forest schedule rate for such item will be made at the agreed rate in the contract. The cost of
the work will be worked out as per the prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of execution other than
through contract system if the tender offered by the contractors is not feasible according to the Department.

The undersigned reserves the right to cancel the tender without assigning any reason.

Further details can be available from O/o Wildlife Warden, Silent Valley Division, Mannarkkad and in Telephone

No. 04924-222056 on working days.

SAMUEL VANLALNGHETA PacHuAU IFS,

Office of the Wildlife Warden, Wildlife Warden
Mannarkkad. (For and on behaf of Governor of Kerala).

Gaz. No. 49/2018/DTP (Forest).
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